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y “"”%BOS Pregent § Hon'ble Mr, Justice Ge
AT ) givara jan, Vice-chaiman.
oo EHeard HMr. C. Boruah, 1earned 8re
' g counsel for the applicant and pr. M. Co
Sarma, learned. counsel for the ‘Railways.
{ 7. Bince it is seen that Director, |
sainik Welfare,j Assam haré?nt a :
g communication to the 3rd raspondent on
! 31.8.2080 {(Annexure - 8) and aince "the
} applicant hds stated that no reply has |
{ been received, the Railway ceunsel is

. { directed to get instruction from the
Brd respondent in the matters " -
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'Mr;c.naruah.'lea§ﬂed ceunsel is
prgsent. Dr.M.c.shanma. Uaarned Rail=~
w&y counsel submits that the mesp@n-

' dents were initially helding the view
that“the'c@mmunication sent by the
Directwr, Sainik Welfare" Assam dees
_net call for any reply. I am §fraid -
‘an auth@rity - chairman. Ralilway
Recruitment Beard can take sucha a
. view. I de not wAnt to 8ay anything ‘h
hnMrﬂmeM£Mmammusmnh
the third reSpmndent will give a.

. .proper rEply te. Annexuxeua sent by th.
Directer, Sainik Wblfare” AssameSh@rtg
anﬂ that the restndents wily file .

29.11.2005

\

~written statement alse. o x
, pest en 21 .142.20'05 .'Y@\-} /
Do e A . Vice~Chaiman
* bb = ot cot e . '. <

Mr,S.U.Ammed learned.ceunsel feor
the applicant is preseiit, On behalf
. of Dr.M.C,Sarma learned. oounsel Mre.
{ f P.Gogswami seeks &mr short adjournment.
" The Rallway\counsel nas alse: ag.angg)«/r
ad jeurnment 1ettere Pmst the matter

' en 1@.1.@6. /4y/<:£’}

- em

. 7l B
' Vice-Chaifman .

m
l@.@l 2@@5 ‘ Mr. C. Earuah, learned caun,el
e fmr the applicant is present. Br. M.
C. Sarma, learne@ railway ceunsel £
seeks £o1 shert t£me te g@t instruutian-
- frem the responaents. Pnst en 25, 1.@6«
. ) ﬂ?/
E Vice-Cha irman
v+ b '
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The written statement has already

Pest the matter en 31&:-“.1;.

Vige=Chairman

31.01.2006 Present : Hon'ble Sri K.V.

Sachidanandan,Vice-Chairman

Mr. C. Baruah, learned Sr. counsel
for the applicant and Dr. M.C. Sarma,

Been filed. The limerty is giwen te the
applicant te file rejeinder,if any.

learned Railway counsel for the Railways

were present.

The applicant, an ex-serviceman,
applied for the post of Apprentice Junior
Engineer Grade II (Bridge} in respoﬁse to

- the notification annexure - 3, wherein it

is specifically stated that one; post is

reserved  for ex-serviceman. After

examination and process of selection,

the applicant was intimated that he has

been provisionally selected for the post.

Later on, not being heard for some time,
he made inquiry and found that the
department has not issued order of

appointment.

When the matter came up for

admission hearing, it is seen that reply -
statement. has been ' filed by the

respondents and rejoinder by the
applicant.

In the reply statement, counsel for
the respondents specifically stated that
though th€ one post was reserved for
ex serviceman as per ahneimre - A of
the reply | statement filed by the
resapoendents: the anvheant  did not

\/ contd/=-

e A



N Contd/= S L »b

31,1.2006  obtain qualifying 40% mark whichl % ‘5\.
T meant” ‘for unreserved category. The
counsel for the applicant contended

that this averment is not applicable as
far as the ‘applicant. is concerned since

no mark for ex serviceman is stipulated

therein.

' -Considé’ring the larger jssue
involved in this case, the O.A. is
admitted and the respondents’ counsel is
directed to take instructions on the

1, 2. 68 ' -+ following points: -

(KQIO‘EV{ o~ %& 1 uQ 1. Whether there is any Rule or
: Precedent or Judicial pronouncement

on awarding the minimum mark for ex

serviceman ?

2. Whether ex serviceman is

considered for reserved category ?

3. Whether there is any reservation
provision in the Recruitment Rules for ex

serviceman ?

@M Gﬂm ‘ The respondents are also directed

M to produce the records pertain.ix{g to the
IW selection of the applicant by .the mnext

bﬁﬂ@%‘dﬁ‘ - date.

' Post hefore the mnext Division

| v after six woeks.
ovelese $t 30[1)6 Rench et seeses \_
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8.842006 | | Heard Mr.c.Bauuah. learned counsel

.§£ox the Qpplicant and Dr.M.C.Sharma,
ilearned Railway counsel.'

%- Hearing confcfuded.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL-
GUWAHATI BENCH, GUWAHATI

ssssssss

289 of 2005

. OA- NO. €N AN GNP A B AN NGB SRR AREE N SRLLEEARBR NS a--’a---..ua---a.a.u_' ---------------

DATE OF DECISION .22 03:2006.

Shri Manabendra Saikia

Chreeheesesemestnssesssessressnesisereensben s e srassaarnasrateesnann rereriensnenssnsenans Applicantfs

Mr.C.Baruah, P.B.Dasgupta, Mr.S.U.Ahmed

Mr.N.K.Lahkar. ' SR

................................................................. wevesereeresnsnsnsannas Bdvocate for the -
‘ ' Applicant/s.

- Versus -

Union of India & Others : .
eertemneeeeetanatarternraeaarbenaenans e oitumriesrrratrearet s esaabetessroenanans Respondent/s

- eensercesrererene reerrenieeraenrencans T S PR O Advocate for the

Respondents”
CORAM |

THE HON'BLE MR K.V. SACHIDANANDAN, VICE CHAIRMAN.
THE HON'BLE MR GAUTAM RAY, ADMINISTRATIVE MEMBER

1.  Whether reporters of local newspapérs Yﬁb
may be allowed to see the Judgment? |
2. Whether to be referred to the Reportér or not ? YeéM ,

3. ° Whether to be forwarded for including in the Digest "

~ Being complied at Jodhpur Bench ? A Yes/No
4. Whether their Lordships wish to see the fair copy / |
of the Judgment ? : _ ‘ Yes/No
- ’ o Member{A)




_CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

'Origin.al Application Nos. 289 0f2005. -~
i Date of Order: This, the ,’«’R”‘DSe‘pt'ember 2006.
THE HON’BLE MR K.V. SACHIDANANDAN VICE CHAIRMAN

THE HON’BLE MR GAUTAM RAY, ADMINIST RATIVE MEMBERQ

- 1. Sri Manabendra Salkla, .

S/0. Sri Balen Ch.Saikia
. Vill.Raidangia -
-P.O.Aibheti . -
P.S.Jajori S L ‘
'Dlst Nagaon(Assam) . SRS Apphcant

By Advocate Mr C Baruah P B Dasgupta Mr S.U Ahmed |
Mr N.K. Lahkar o , <

. -Versus-

' 1 N.F. Rallway,represented by General Manager

Mahgaon Assam.

2. The ’Geperal Manager,‘
N.F. Railway,Maligaou.

3. The Chalrman -
: Rallway Recrultment Board
. ‘Guwahatl-l
4. The Chief Personnel Ofﬁcer
-~ N.F.Railway, . o T
Mahgaon Guwahati. . ~ + ... Respondents.

By Advocate Dr. M C. Sarma, Rallway counsel

ORDER
G. RAY,MEMBER(A)
~By thlS Ongmal Apphcatlon under Sectlon 19 of the

Admmlstratlve Tnbunals Act 1985, the apphcant prays for

empanelment of hlS name for the post of Apprentlce Jumor Engmeer B

G II (Bridge) and also for appomtment as such under the. quota _

reserved for Ex—Semcemen.
: E *

- T e g




>

. there was no spec1al categonzatlon of Ex—Semceman and there was -

2 - | 0
. . S - ' ‘ \ )
2. Briefly stated, the facts of the case are, that the appIiCant is an .
'Ex-Semcemen retired from Indlan A1r Force In- response to an

.advertlsement published by the Cha1rman Rallway Recr.ultment

- Board Guwahat1 V1de Employment Notlce No. 01/2004 for f1111ng up -

various posts 1nc1udmg the post of Apprent1ce Jumor Engmeer Gr.

II(Bndge) ‘and out of total 15 vacanc1es one kept reserved for Ex-
.Semceman the apphcant apphed for the said - post as an Ex-

'Semceman and got admit card and appeared in the wntten .

examlnatlon. Thereafter he was called 'for venficatlon of -documents

vide letter No. 8805 by the Chalrman Rallway Recruitment Board -
5 Guwahat1 At the time of document verlﬁcatlon the Chalrman

‘informed the apphcant that he was not eligible under Ex—Serviceman
-~ quota as he does not belong to SC ST or OBC but a General Caste
' Candldate Though the apphcant as told by the sald Chalrman had
- sele_cted as Ex—.Serv1ceman, _bemg the General Caste Candidate, he is
not eligible for the post and if the applicant would have been ST, SC -

“he would have been eligible for appoin‘tnm’nt as Ex-Serviceman for the =

reserved p0st of Ex—Serviceman- However, according to the applicant, |

no questlon of caste, commumty etc. in case of Ex—Semceman wh1ch'
is spec1fically mentioned in Column No.5.1 of the a_dvertlsement .
" notice.

3. The respondents have ﬁled their wntten statement contestmg

the cla1m of the apphcant It is submltted by them that the m1n1mum

quahfymg marks in a wntten examination conducted by the Raﬂway

AY

| Recrultment Board for various categones of posts are as follows

1. Unreseryed _ 40%

. 2.5Cand OBC. ~ 30%



3. ST ‘ 25%

In this regard, the respondents have anne)led ‘a copy of Railway ..

Board’s letter No‘. 99/E(RRB)/26/3 dated 29.10.2003 as Annexure-‘A’.

4. According to them, the appllcant, who éppeared as Ex-

Serviceman for the post of Apprentice Junior Engineer Gr.II (Bridge).,

- obtained 25;33% marks in the written examination. As his surname is
'Saikia’,: it was surmised that he belonged to the ST community as -
some persons with that surriaz_ne claimed to belong to that category.

5. It is further submitted by the responde’nts that selection of
candidates for veriﬁéatlon of dbcuments is provisional. This is clearly

“indicated in thé' notice for publication of result for the wl“itten
examinafion. The 1.*ésult was declared on 3.8.2005 spéciﬁcally '
directing that “It may be noted that the result is provision_al, subject
to fulﬁlling all the eligibility conditions laid down in the Employment
Notice No.1/2004.” At the time of verification of documents, it was
seen that the applicant was not .an ST candidéte but l)elonged to |
unreserved community for whom- the minimum qualifying mark in the
written examination is 40%. In view of this, the applicant could not be |
accommodated although he applied as Ex-Servicexpan._The position
wouldl have beerl qthei'wise if he were an Ex-Serviceman of the ST
community, for whom the miniinum qualifying mark in the written
examinatiox-l" is 25%. |
6. Hear(l Mr C.Baruah, learned counsel for the appl'iéant and Dr
M.C.Sarma, learned counsel for the respondents at length.

7. The undisputed facts of the case are that the applicant in
response to the Employment Noticé No0.01/2004 (supra) .applied for
fhe post of Apprentice Junior Engineer (Bﬁdge) against the vacanéy

~feserved for Ex-Serviceman. In total, 15 vacancies were found



f‘% N
S A

_ avaxlable for the sa1d post out of Wthh one was ear-marked for Ex—

'Serv1ceman

{

LK e

Semceman agamst the quota reserved for Ex—Semceman

: 9. - The content1on of the respondents made- in thelr wrltten

\

© 8. It is not in d1spute that the apphcant belonged to general

category and Lhe appeared in the wntten examination as-an Ex-

statement that the apphcant in the written exammatlon obtamed ‘

lower marks than the mm1mum quahfymg marks required for generalr :

| candldates has not been refuted by the apphca.nt in h1s rejomder The

passed the same authonty cannot now dev1ate from the same andv

declare h1m as not qualified, Wthh is barred by prmmple of estopel

10. A plam readmg of the entlre Employment Notlce enclosed _a-t“

_pages 21 25 of this Orlgmal Apphcatlon would show that -

vcontent1on of . the apphcant is that once he has been declared as

i - 'Vacanc1es of Ex—Semceman (m the table m the . sald \

" notice) are not separ.ate hut mcluded in the total number
of vaCancies |

itf) . There is only one vacancy ear-marked for Ex—Semceman

for the post of Apprentlce Jumor Engmeer Gr II (Bndge)_'

- (for wh1ch the apphcant‘ apphed for) and the sald vacancy_

is- reserved for Ex-Semcemen 1rrespect1ve of their

~

- commumty

iii) _' In terms of ‘Para 5. 1 Ex—Semcemen may. also apply

‘ agalnst other vacancies for which they w111 be granted age

- relaxation and fees exemptlon as mdlcated ln..paras '4 and |

7.

Therefore 1t is ohwous that as per the terms and"’condltlons st1pulated

- in the notice, - the Ex—Semcemen who apphed agamst the quota’ |

° . - . . A . i \
) ) .- o - o 4

.\?\



. s -‘
T reserved for Ex-Servicemen cannot be ﬁreated'equally with th;)se, who
; applied against general quota.
11. Interms of Government of India O.M.N0.36012/58/92-Estt.(SCT)
dated 1.12.94 ”Ex—Servicemeﬁ ‘selected under the reservation
;provided for them should be placed in the éppropriété. category viz.’
SC/ST/OBC/General Category depending upon thé category to which
~ he belongs.” | o
1: 2. Therefore, when an Ex-Serviceman applies against a vacancy
reserved for Es-Servicemen, he has to bp selected first under thé
| reservation provided for the same and then to be placed against the
appropriate reservation point. | |
-13. In the Employment Notice (supra), we find that there is oné
vacancy reserved for Ex-Serviceman. 'According to the respondents,
they have inadvertently selected the appliéant as an ST candidate and
‘called him for verification of documents ’and/or- viva voce and his
nar,n'e,- therefore, ﬁgufed in the list of candidatéé who have been found
eligible to be called for verification of documents and/or viva voce
_ (Annexure ‘B’ to the written statement filed by the respondenfs). It,
therefore, goes without saying that the respondents initially
' 'cqnsidr-;red the candidature of the applicant as an ST candidate and -
found him suitable as he obtained 25.33% marks which ié more tﬁan
the minimum qualifying marks for the ST cgndidate but afterwards
when it revealed that he belongs to General Category, they found him
not éualified as he.could not get the qualifying marks as required for
the General Cateéor’y candidates. |
14. It .is evident from the létter of the Chairn-lan, Railway
Recruitment Board, Guwahati vide No.RRB/G/OA/289/05/NS dated

20.12.2005 addreésed to the Government of Assam, Directorate of

1

[



6 N
Sainika Welfare, Guwahati, enclosed as Annexure-‘C’ to the written
' state_inent filed by rhe respondents, that the applicant cannot be
accommodated in the list of empanelment candidates against the post
of Junior Engineer-1I/Bridge, - Category No;29 of Employinent Notice
| No.1/2004 earmarked for ESM/UR as he could not . secure the
minimum qualifying marks of 35% as Ex—Serviceman/UR in the writ'ren
exa'mination.. The respondents have enclosed the letter of the Deputy
Director, Estt.(RRB), Railway Board dated 29.10.2003 (Annexure ‘A’)
to the written statement which shows that the Railway Board has
prescribed the following minimum pass marks against the categories
mentioned herein under :

UR 40%

SC & OBC 30%
S‘T 25%

15. The above prescnptzon is applicable w.e.f. 4.11.2003.
Admlttedly, the apphcant applied in response to the Employment
Notice No.Ql'/2004. The respondents have not enclosed any
rule/instruction showing that the 35% is the qualifying marks for the
Ex—Semcemen who apply nnder the Ex—Semcemen quota who
otherw1se belong to general category In fact no rule/mstructlon
prescribes the mode of recruitment of Ex-Serviceman who applies
against the E)i-Serviceman quota. ' : -

16. ~ As mentioned above, in terms of Gonernment of India O.M.
No. 36012/58/92 Estt.(SCT) dated 1.12.94, when an Ex—Semceman
apphes agamst the quota reserved for Ex—Semcemen he has to be
selected first under the reservatlon provided for them and then to be
placed in the appropriate category viz. SC/ST/_OBC/General Category.

Therefore, consideration of a candidate who applies against the Ex-



pg

7

4

: : \
Servicemen quota in the same manner as in the case of general

category candidate is considered, is not only wrong but also frustrates
the very purpose of keeping the post reserved under the quota of Ex-
Sérvicemen. | | |

17. We are, therefore, of the view that the respondents have failed
to apply their mind in considering the candidature of the applicantl
who had applied against the quota reserved for Ex-Serviceman.

18. We, therefore, direct the respondents to re-consider the

candidature of the applicant who had applied against the vacancy

reserved for Ex-Serviceman in the Employment Notice No.01/2004

“(enclosed with the Original Application) as per the norms prescribed

for the same and pass appropriate order within a period | of two
months from the date of communication of this order. Till an order is
passed, the respondents shall not fill up the vacancy ear—mari(ed for
the Ex-Serviceman in therEmployment Notice No.01/2004 (supra) and
in case it is already filled.up, the same shall be subject to the order to
be passed as indicated above. In this case, respbndents shall issue
corrigendum duly incorporating the same.

19. The Original Application is disposed of accordingly with no

order as to costs.

-

. =<
~N—
( GAUTAM RAY) ( K.V.SACHIDANANDAN )

ADMINISTRATIVE MEMBER VICE CHAIRMAN
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o (‘ ( An application Under Section 19 of the Admmnha VG unh\mm (‘ L, ]983‘)

A

. yRRSGE
. \ : ; 3'5
‘ A. ©. No. % CW {\)f 2““‘“%&?
Shri Manabendra Saikia .. Apph-(:gr;r-

-Vis.—
NF. Railway and others.............ooe Ruspondents.
SYNOPSIS
FACT OF THE CASE:-

The applicant is an Ex-serviceman refired from Tndian Air Foree.

The Respondent No.3, the 'Chainnan, Railway Recrvitment Board,
Guwahaii had published an advertisement vide Employment Notice No. 01 of
2004 for filling up vanous posts including, the post of Appr. Junior Engineer GT.
IT (Brdpe). for total 15 vacacies ont of which one is kept reserved for Fx-
serviceman And accordingly the applicant had applivd foi the said post as an Fx-
swrvicoman and got admit card for appearing 1 (e written examination.
Thoreafier he was called for documents verification vide litter No. 8805 by the
Chairman RRB. Guwahat.

Danng document verification ihe Chainman has iohd ihe applicant that the

app‘nmni i not tﬂi?ibh* under Ex-serviceman quota os }u. dues not br-.lnng to 87,

SC_or R though the applicant had qualified as Tox-ou rviceman being the

Goneral Caste he is not ehigible for the post and if theapplicant would have been
ST SC he would have been eligible for appointmeni as Fx-serviceman for the
reserven post of Tx-serviceman.

I s <ubmiticd that there is no sub-categorizeson  of ex-scrviceman and
(here 15 no question of caste, community etc. in case of ex-serviceman which 1s
speciaity mentioned i colunin No. 5.7 of the advertiswnit notice.

The apphicani is being deprived legaily by the Charman, RRB, Guwahats,
{he reatson ia best known to lim,
TRAVIR:

The direction may be given to the Chairman RRB Guwahat to consider the
anplivani for appoiniment for Gie posi of Appr. Junior Taigineer Gr.I] (Pridge) as
e s oeen guatificd for the said post.

INTERINGG PRAYER:-

Vounny pendency of this application one posi of Appr. Junior Engineer

o TT e may be kept vacani

’{ N
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~arviceman 1A¢atify card issued by
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1
1

' Copy of ¥--aoyment Notice No.

’ -
"ol 2004 1.0 cdvig. for various post
' ',_ay RRE.

1

“The copy ! counterfoil in Admit

+

-

card. '

{
'

" Copy of 1ueuit sheet of written

CoXam o,

Anar-o VOO A(‘_O‘ﬂ\ u}k«;ﬂ?é&ﬁf '
A/ 2108 o5 Leiler suundied by the applicant to
~ ihe Douow Samk Welfare.
! | ' '
1 [ : ‘
©AnY-8 31/08,05 “Letter e oy Director, SWA to
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IN ”HE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH

\3

[,’cuuy

AT-GUWAHATI.

Trlbunal Ct, 1985 ).

0.A., NO. £Z§§Cﬁ OF 2005

2.

Sri Manabendra Saikia
S/o Sri Balen Ch. Saikig
Vill. Raidangia
P.O. Aibheti
P.S. Jajori
Dist. Nagazon (Assam)
coese Applicanf
-Versus=
N.F. Railway, represented by
General Manager, Maligaon, Assam.

The General Manager,
N.F. Railway, Maligaon.
The Chairman, -

Railway Recruitment Board, Guwahati,

Station Road, Guwahati-1l.

The Chief Personal Officer,

Maligaon, Guwahati.

csse Respondents.
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DETAILS OF APPLICATION

é%f‘\

-2-.

1
1

PARTICULARS OF THE ORDER AGAINST WHICH THIS APPLICATION

HAS BEEN MADE :

1.

That this application has not keen directed againsp

any particular specific order but it is filed against

the illegal action of the Chairman of the Recruitment

Board, Guwahati not cohsideringffor appéintment of the

applicant inspite of duly selected as per selection

list published in Ex-Servicement quota as the applicant

is an ex-serviceman.

- JURISDICTION :

The applicants herein dectare that this Hon'ble Tri-

bunal has got the jurisdictionlto adjudicate the

matter inx regards to which the application is made.

LIMITATION :

The applicants further declare that this application
is well within the period of ‘limitation prescribed
Under Section 21 of the administrative Tribunal Act,

1985,

THE FACTS CF THE CASE :

That the applicant is an Ex-Serviceman retired from
Indian jir Force on 31-01-05 after completion of

N -

initial engagement.

contdes .3
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A

A copy of dlsdharge book and Ex~Service- z%
man identity card issued by 2ila Sainik
Welfare Office are annexed as Annexure

No., 1 and 2.

. o
That the Railway Recruitment Board, Guwwhati had

published an édvertiéement vide émployment Hbti¢e-
No.Ol of 2004 published in the Employment News date&
12 -~ 18 June, 2004,2004 for fiiling of various posts
in the North East Frontier RailﬁayAand seperate app-
lications were invited for total number of category
1l to 55. And in the aforesaid advertisement it is
cleariy mentioned that the envelQpe containing thé

application should be clearly super~scribed in RED-

INK "Application for the post of

Category No,xHuOX ) B Community, i.e.

SC/ST/CBC/UR/ESHM." And out of the aforesaid 55

category of posts mentioned in advertisement, dategory

29 is for the poSt of Appr. Junior Engineer Gr.,II (Bridge),

and total number of vacancies were shown 15 and
aforesald 15 posts Were/are to be app01nted among

verious community as mentioned below i

SC (Schedule Caste) - ees 3
sT (Schédule Tribe eoe 1

OBC (Other Backwar Class) vee 3

ESM (Ex-Serviceman) L.l 1
UR (Un Reserved) cee 7

Total ' S 15

contdO e e 04
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4.4.

A copy of Employikent Notice No., 1 of -

E

2004 i.e. adVertisement'for various

N

posts by RRB, Guwahati is annexed as

Annexure No., 3.

That the applicant being the eligible candidate

in regard of qualification as well as other terms
and condition as an éx-Servieeman under advertise-
ment had applied for the post of Category No. 29
i.e.; the Appr. Junior Enginéér Gr.ITI (Bridge)
under the community of Ex~Serviceman, as the appli=-
cant is eligible for Ex-Serviceﬁan guota. And while
submitting the application, the envelope cdntaining
the application was clearly suﬁerscribed’in RED INK
"Application'for the post-of'Appr.lJunior'Eﬁgiﬁeer‘
Gr.II,(Bridge), category N6;29 and éommunity was

shown as ESM i.e. Ex-Serviceman."

The Railway Recruitment Board had duly received the

" application of the petitioner and after due scrutity

and verification of the application it was found
correct and accordingly they have issued an admit

card bearing Roll No. 52900006 of the applicant and

.date of exagmination was 20-03-=05.

. And accordingly the petitiodner had appeared.
in written examination. The examination procedure was

computerised ﬁrocedure and on the back side Of the

contdee.s
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counterfoil of the admit card had cléarly inétructed Eﬁ

showing sample method of marking for Rull No., Ques~

tion Booklet Series, Question Booklet No,, Reéerva—

tion Code and Category No, Wherein reservation Code
can be marked only one block and accordingly the

applicant has marked as ESM.

The copy of counterfoil in admit card

annexed in the Annexure No.4.

That the Railway Recrwitment Board Guwahati had‘
published the result of Written examiﬁétion for vari-
ous categories of Employment NoﬁiceNo..;/2004 in-
Employment News in its issue dated 20~26 August,ZOOS,.
wherein it is mentioned that on the basis of their
performahée in theeritten Examination, candidates
bearing Roll Numbers'aS'mentionédvbelbw, afe provi-

sionally found eligible to be called for verification

- of Documents and/or Viva-Voce.

In aforesaid Result sheect category'Nb;ZQ of
Employment Notice No. 1/2004 was published and in
sald result sheet the applicant bearing Roll No,
52900006 found eligiblé to be calledjfor verification
of,Ddcuménts and aéte of Docﬁmént,vefificétion was

fixed on 26-8-2005 (Friday).

A copy of Result Sheet of Written Exami-
nation for various categories inéluding

caﬁegory No.29 of Employment Notice No.

1/2004 is annexed as Annexure No.5.

contdes o6
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That thereafter the Assistant Secretazmy for Chair- 1:%

man RRB, Guwahati had sent a letter No. RRB/G/41/iQ
dated 28-8-2005 to the Applicant to attend the |
office.of RailWay Recruitment Board GuwahatiAon
26-8~2005.at 9~30 Hrs, for verification of original
certificates, Testimonials -etc. |
A copy Of call letter dated 8-8-2005
to the applicant for Document §erifis
cation for the post of Appr. Junior
Engineer Gr;II-(Bfidge)_is annexed as

Annexure No.6.

That in pursuance of aforeszid call letter dated

8-8-2005 the applicant appeared before the Chairman

'RRB Guwahati on 26-8~2005,for Document verific_ tion

and submitted all the necessary educgtional Testi-
monials as well as document in support of Ex-Servi-

ceman. , -

- But during document verification the Chairman -
RRB -Guwahati had intimated the applicaht that though”
he is selected as Ex-Serviceman for the post reserved

for Ex~Serviceman but the applicant cannot be.recruited

to the reserve quota of ExeServiceman. And ‘he had ‘shown

a fliusy reason that the job-could have been assured
if the applicant being Ex=-Serviceman belongé to lower

caste/community i.e. SC, ST,O0OBC for which qualifying

~mark is 25%. But in cgse of General Caste céndidate

contdees.”



4.8.

qualifying marks is 354. So the applicant being the‘ %
General Caste is not entitled for the job though ‘he
is an Ex-serviceman as he has obtained marks leso

than 35%.

But thelépplicant haddearly expressed his
view before the Chairman RRB Guwahati as he had
applied in the éommunity of Ex-Serviceman thgré is
no question of appiicant's.caste i.e. 8T, sC, OBC
or General and oncé he was found eligible in written
Test and cylled for document verification made Ex-
Serv1ceman quota now Chairman cannot deny the gppli-
cant from empancement in final selecL llst. But the
Chairman RRB Guwahati decllned to accept the view of

‘the appllcant.

That it is stated hereih that after verification of
documents the Chairman RRB'is supposed to publish
final results of the all fhe‘candidates who are

called for documen; verlflcatlon and in final result

it is to be clearly mentioned if any candmdate is

found ineligible show1ng proper reasons and flnal‘
result to be published in Employment News but in
present case no final result are published so far.

But the petitioner has comé ﬁo.know from the reliable

sources that the Chairman RRB Guwahati had already

- approved panel without approvnng the name of the

applicant under Ex-uerv1ceman quota and so far no

name is empaneled for Ex~serviceman quota and moreOVer,

contd....8
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only the applicant become quallfled as Ex~Serviceman :Ei

for the single post.

~

That when the.name of the épplicant is not-empaneled
in~final result es Ex-Serviceman, the applicant being
Ex-SerQiceman had written ailetter to the Director of
Sainik Welfare Assam on 31—08~2005 informing his
grievances that once he is been selected as Ex—SerVi—
ceman there is no Question whether he belongs to ST,
SC, OBC or General etc. And after receivimg the letter
of the applicaﬁt the Directer of SainikVWelfare Aseam

had written a letter No. DSW. 110/22/23 dated 31 August

© 2005 to the Chalrman informing him that as the appllcant

had applied and prOVlslonally selected under Ex—Serv1ce-

man quota so his case may be considered as EXeServiceman.

And in reply to the letter dated 31~08-2005 of
Director of Sainik .Welfare the Chairman had informed .

the Director, Sainik Welfare though the petitioner was

.called for the verification ofvdocﬁments but he is below

merit as such he is not recommended for empanelment.

And the same was 1nformed to the appllcant verbally

by the Director.

A cOpy of letter dated 31-08-2005
submitted by the applicsnt to the
Director Sainik Welfare Assam is

annexed as Annexure No.7.

Contdo ®e 9
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4,11,

A copy of letter dated 31-08-2005

sent by Director SWA to Chairman

RRB is annexed as Annexure No.8.

Tﬁat when the applicgnt's case-iS'not.considered,
by the Chairman RRB, Guwahati»the.eppiicant had
again sent a,representétion dated 6~10=-2005 to

the Chairman RRB,GuwahatiAvide'registered'post

s . ,
requesting him to empanel his name under Ex~Servi—
ceman guota as he was duly_eleCted. But the Chairman

had refused to accept the registered letter of the

~applicant and as such same was returned to the

apbllcant by the Postal Department The reason of

refu31ng to accept the registered letter of the

applicant is best known to the Chatiman only.,

A copy of Postal receipt dated 7-10~-2005
‘and envelqpe refusing to accept are

annexed as Annexure No,9 and 9A.

That it is subﬂltted xggpna respectfully that once the

'appllcant had applied as Ex~Serviceman for the reserved

guota of Ex»Serv1ceman and also qualified and provisio-
nally found eligible in writteh test and was called for
verification of documents now the Chairman RRB Guwahati
cannot say that the applicynt is ﬁot entitled for emba—

nelment under Ex-Serviceman quota, as he does not belong

contd...10
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to ST,SC, OBC for whdch qualifying mark is 25% but in case

the petitioner has got less mark than Geneal candidate i.e.

of General Caste candidate the'qualifyingﬂmarks is 354 and ~Ei

354, The said view of the Chairman is totally wrong and

taken in malafide and as his vested interest is not fulfilled.

That the term "Exam Ex-Serviceman candidates" specifically

described in column No,.,5 of Emp10yment>Notiqe as 1/2004 as

folloWs :

(5) EX-SERVICEMEN CANDIDATES :

(5.1) This empioyment notice contains vacancies reserved for
ex-~servicemen 1rrespect1ve of their community. However ex-
servicemen may also apply against other wvacancies for which
they will be granted age relaxation and fees exemptieg as

indicated in paras 4 and 7.

(5.2, The term Ex-servicemen means a person,'who has served
in any rank (wnetﬁer as a.combatant or non-combatant) in the

regular army, Navy or Air force of the indian Union but does

" not include a person who has served in the Vefence Security

. Corpos, the General Reserve Engineerlng'Force, the Lok Sahayak

Sena and the Para Miiitary Forces, and -

aj “ho has retired from such service after earning his/
her pension or : -

bi Who 1:as been reieased from such service on medical
grounds attributabie to military service or circum~
stances peyond his controi and awarded medical or
other disability pension or

c) ° who has oeen reieased Otherwise than on his own request

as a resuit of reduction in such establishment or

a) vho has been released from such service after comp Leting
thex specifica period of engagement otherwise thah on his
own request or by way of dismissal or discharge on
account of misconduct or ineffieicncy and has been given
a gratuity and includes persons vf the Ylerritorial Army

of the following categories :

contdeea
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i) Pension holders fer continuous empodied service

ii) Pensionswith disabiliities attiputable to military

service and

ill) Gallantry award winners.

EXPLAWALION :-The persons serving in the Armed Forces of the Union,
who on retirement fromservice would come under the category of Ex-

serﬁiceman, may be permitted to apply for re-empioyment one year be-

_fore the compeletlon of the specific terms of engagement and avail

themselves of all conce851ons avallable to Ex—berv1ceman but shall nat
be permitted to leave the VUnifor until they complete the xxxxkxa spe=-
cific terms of engagement in the Armed Forces of the Union. |
Service pgrsonal who.are to be discharged from military service on

or before 12-07-2004 are eligible to apply against this advrtisement.

e) Ex-Service en who have aiready secured employment under
Central Govrnment in Group“C/Df w1ill be permitted the
oenefit of age félaxation as prescribed forAEx-Service—
men for securing'anotner employment in a highér grade
or cadre ih Group’C/D' under.Central Government. However.,
such.candidates will not ber eligible for the benefit of

Ex-Servicemen in the Central Govt. jobs.

5. GROUNDS FOR RELLEF 3

5.1% For, that, the Chairman'RRB Guwahati has totally failed to
under51gned that once the appllcant had applied as Ex-Uerv1cé-
man for the reserved auota of hx-berv1ceman and quallfled 1n'
written Test and called for Document verification and during
document verification the Chairman is to verify the documents
only. And after pubiishing of result of Written Yest and
qualified in Written Yest later_on the Chéirman cannot dis-

‘ qualify the applicant on grounds that the appliicant had got

less mark as required.

COntd. e
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5.2.

5.3

0\

-11A~ .

that once posts are reserved for Lx-vervicemen it means for

For that the Chairman RRB Guwahati has failed to understand i%
=2
all the eligib.e Ex~oerv1ceman and there 18 no further caste ;%

like OBC,ST,SC etc in reserved quota of Ex»Serv1ceman, 1t

means there is no question of cast etc.

For that the Chairman has committed malafide and intentionally

‘debarred the appiicant from empanelment in,final select list

" @ue to his vested interest.

For that, the Cnairman-has committed gross dirregularity and

maiaflde by not Dubllshlng the flnal select list as well as not

" giving proper reason of cancellatlon of candldature of the

applicant.

For that the Chairman,RR8 Guwahati has intentionally refused
to accept the registered letter of the applicant.

+

DETAILS OF REMEDIES EXHAUSETED 3

The Applicant begs to state that he exhausted ail the reme-

dies and there is no other alternative remedy other than

approaching  this +ion'ble Tripunal by Way of fiding this

application,

YHIS HATTER 1S NUT PREVIOUSL: FILED OR PENDING

SEFORE ANY OWHEwR COuRT 3
The applicant begs to state that the applicént has neither
preferred and filed any application in this regard before

this Hon'bple Tripunal for pending similar matter any other

court.

centd...
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R

RELIEF SOUGHT FOR 3-

Under the above fact and circumstances the applicant

prays that this application may klndly be admltted,,

.records may be called for and after hearing the par-

tles, perusing records, show cause if any the follow1ng

relief may. klndly be granted to the appllcant 2

To enpanel the name of the applicant fbr the post

of Appr.Junior kngineer Gr.il (drldge) under category
No, 29 of bmployment Notice No, I/QOOQ'published by
the Raiiway Recruitment Soard Guwahati under the

reserved- quota Of Ex-“erviceman in final select list,

To appoint the applicant as Appr. Junior Englneer

Gr.iI \Brldge) under. the reserved quota of nx~°erv1ceman.

Any other rellef/rellefs to which the appllcant is
entitled to under the above fact and c1rcumstances of

the case andg deem fit proper by this Hon® bie Tribunal,

" INUERIM ORDER PRAYED FCR

'Pendlng dispo al of thls application Your bordshlp shall

P

be pleased to direct the Respondents m&re*apeoiwweéﬂij
ResgpnGEﬂVs more spec1f1cally Respondent No,3 not to
£111 up posts of Appr.. Junior £ngineer Gr.if (Bridge)
under category wo,.29 of “mployment Notice No. 1/2004
specially reserved for EX-Serviceman and/br to keep one

post vacant tiil disposal of thls a8pplication,

COntd e
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‘10, Particuiars

1. 1.P.0. No. 264G ’5‘1?046
2. Date of issue ,’{1/{(/05- —

3., Issued from GPO, W’&‘"U
4, Payable at .oy - z*%’”h/ajs CAT. G

VERIFICATION

I, Shri Manabendra Saikia, son of Shri Balen Ch.
ualkla, aged about 41 years, res:.dent of village- Raldongla,
P,0. Aibheti,P.S. Ja_]ori, Dist. Nagaon, Assam do Hereby

state and verify as follows :-

1) That 1 am the applicant anf fully aware about the
aware about the facts and circumstances of“this case as such

i am fully competent to sigh this Verifiéation.

2) That the statements made in para /,2.3, 43,4 7. 903,
& @ pa are true to my knowledge and
those made in ;paraé.,‘ ), A, 4wty 4f‘5‘ b 97, V'mgkr)ebtﬁé
“to . 1nformatlon as derived from records and rests are humble

submission. )
1 sign this Verification on this 2l¢f day of

November, 2005 at Guwaha ti o

‘Signature.,
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, "~ \PPROVED CONTENTS. OF DISCHARGE BOOK
Si. No: Suggested Contents ‘Remarks .
1 > 3

Part | - General Instructions

1. (a) The term family include Wife/husband, unmarried children
inciuding step/adopted children upto 25 years of age who are
‘dependent on the pensioner. .

(b) Non pensioner are not entitled to medical attendance
treatment from service SOurces.

{c) The finder of this certificate has no right to retain it.
He should either deposit this with the nearest Police Station
or post this to "AOC. Air Force Record Office. Subroto Park,

‘New Delhi-110010."

{d) This discharge Book is- not transferable. Amendments,
alterations, erasures of entries or any attempt at tampering:.- .

_constitutes a grave offence and will render the persons ,
concerned liable to prosecution.

Amendment if necessary. to
be effected only under the seal of Issuing authority / AFRO.

Part 1l

2. Incorporate the following instructions regarding:-

(a) Registration, Employment and other Assistance.

..................................................................................................

N

&
L

Service No..69.59 L= N........
(p) Father's name in full

(c) Religion

(d) Whether Scheduled Caste/Scheduled Tribe/OBC 2...Na. ..

TS S €T S—

(e) Caste (if ANY) . ceereeee e enen NI S .

(fy Date cf Einh

2

(g
(h)
() Identification Marks..f}...

(k) Marital Status
() Full name of wife or NextofKi

(m) Parmanent Home Address :-

Q) Hduse No. Mame of Straet/Reoad/Mohnalla

¢




' 5..Total Service...... .......... S

'Ro/zgoé/z/aw/ms Al 1. Des'03. Lok No- 200

6. Reteased / sted / Discha{ged'/ Diswmissed from Service with/
witheout pension pet /-as an Ex-servicemen with / witheut Medical /
Canteen facilities on. 2t Jon'R4057by the order of. mdh. ..

I T e e e R T e ol

.8. (a) Reserve Liability, if any....

7. Reasons for Release / discharge / .
cardibion. & . i doments A b il 1070 J

(b). Terms of Engagement.......

9. Trade in which served........... A’(d

10. Det tis of Sea/Air Service. R yaars..r:....months ..... { S days

11. War Service Showing Thcat.c -of Opera‘ncn .......... t\uj ............. -

-

12. Service abroad :
(a) Country........... N (b) Appoimment ............ Nk

LSENL = 483 .............. JEUTT SRR ORI

1

.....................................

13. Monthly Rate of Pay and Allowances
ntion in Despétches

14. Medal/Decoranonleommendatlons/Me

- 15, Character asses
Part v - Ouahf:cauons & Courses

18. Civil Educatlonal qualmcatlons -

it e Ly
}M:&x%.ﬁ,gk)w e 3/




- 17. Service Tezz & Examination passed.............: ..................... SR I , A -7 part Vil - pam,w Part:éu]ars RIS .
Tevsen - vesaas %ﬁd{wk\ .22_3{...... ......................; ............... 23. D ta!lS Of Fam“y Membe(s . , e :
....... @ WN%W&RNNKQQ&%«CC\ Erg).‘..........'....... . Sl e Name ] Reiatlonéh!p oLt Date Of blrth
18. Specialist/Service Courses undergone. Q A, ATIC PACK. .=...... . : , c bu of Dependents

JAGUAR  CANDBEERRA ‘micRbLiTe -ZEN N No. ~ . | |
19. Fore:gn Language Courses passed............cc... Nﬂ« ﬁ : L Mrs Nebanila.... Spikise.. et Ol
‘120.' Proficiency in professxonal trade...... &x@&pﬂwr&f ............... B S o M MaadBan...... Sodlia, .\ Blanghler...21:8

.............
.................

....................................................................
N BN, L LAV e T

. Part V! - Medica} Record
22 Details of battle wounds, disability with percentage

.................................................................................................

......................................................................

N s
Loy

Fo L TREEE,

” _ 27. Details of T.A. Service : - .
. - ' ' T 1a} Date of embodiment............. SRS M
Part VIlI - Sports and Extra Curricular Activities ) ; . ,
: o _ (b) Date of dis-embodiment............. e N

.................................................................................. e eeeaens’ a 28 Drsorlty for re employment as per GOV'[ Of Iﬂdla Ietter NO

...............................................................

2¢. Equation of Service educational gualification with civil

............. :.............................y............}....-........'......................,....-« . ; eeur\atzona{ qua!!ficvuonb tNﬁ tnontty of GOVI OT indla v
; |et er NoOﬁiﬂt SALGTR, Ll heo Al Q"F‘/f/c Ji74d..t

Part IX - Miscellaneous

SH
N
s

o

(D)3 P2 86

C o Aild
25. Oceupational Rsc orc’ prior {0 joining SErVICE. ..ocoooovere: Nid— - 4 { R

seeserensaasasasrseceveavTass

i




Jtl:‘ ‘ 14 B . .. .
1. v 2t 0 T8

30. Equation.of Army/Navy/Air Force - .* . Education Civil.. -
Trades with that of Civil trades . . Certificate Equivalent
quoting authority of Govt. of India. o

letter, Details of code No.
Army/Naval/Air Force trade .

Army Special Matric

NCO code No.. Civil Trade - o A Vil
- and authority be inciuded. ‘ fA° - VI
: . N AV

(for State Govt. equivalents please refer to State Govt. orders.)

Navy Education Ceﬁi{}éaie' Ci\{il Equjv_a‘!ent. ‘

- ‘3'; ' .. - ‘ 21 ;:‘v.- , .7 T
) '@Mm of Home, Gowvt. of. India OM N \ N
-{- "Govt of India, Cabinet Sectt.’

LTS

& e s

T e avaeescadananm.
5

0. 546/45 Estt of Jan i94é T
Deptt, of.Personnel and

Administrative reforms letter No. 6/2/73 iy (3) dated 07 Nov
" ov 74,

Air Force Education C'ertificate » Civil Equivalent #

1AF educzlltion'test for pr iof ' L
. ro : L
to the rank of Corporalp motion Higher Secondary
Auth :—('Sovt ‘of India, Cabi o
. ,» Cabin - :
EStt(D) dated 18 Nov 1672 <+ DeP!t of personnel No, 6/1/72

b : : ¢ i i
= Higher Education Test - Matriculation @ 31. Vocation/Trade/Business for which considered fit.
& | Boys Training Establishment Higher ' Secondary~ berdds g &} it -
~ . | A it Lechnien
TR A i;‘;,’*'- pR
. =
- : 17
1~ 2 : . 3 - 2"
.32, Proficiency in MT driving. Whether civil driving iicenc:e or ’ . . -
badge held. Also which type of civilian vehicle has been driven :- 34. Fl‘eglstratlon for Re-employment : - i
. - - (a) Heavy vehicle : NIL | (a) RSB/ZSB Rfégistration - ‘ i
(b) Light vehicle ‘d»‘% i (i) Registration Number.............. s e, :
. A Vs i : )
(c) Motor cycle , ! (it) Date“..'; ......................................................................
L jii) RSB i ce).
35, Financial Assistance - é}/ | (iii) 1ZSB (Mention Place)......cccococoeiiiiiiiiiine.
Data of Nature of From Amount  Sig.of - (b) Civil Employment Exchange Registration :-

\ w Assistance Bs. B Fav eulh (i) Registration NUMDEr............ooov oo R
e, P—— ; () DAtE. o] e
......................... iii) O'ace )

A Aoy }“:1:-,&’“‘??&"22:@7»,“;'&*5«‘.%3 Ao T
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(Does not include free rations, accommod i0

Medical facilities)
36. Pension Entitlerﬁent......................;@‘
Part X - Certificate — -y

37. identity certificate for the families §¥r ARG

pensioner, it should include the foi!owm&
(a) Joint photograpi of pcnswner and v&rzm

(b) No., Rank & Namd&?5.9
4@; by

G rrhant

18 :

1 » 2 "3
35. Emoluments last Draww@amc sy 559, +gﬁﬁdlmca«/
J:Iothmg LTC.

38. Details of the de its 7

. , pendents at the time of leavi »

. . . - e i f

:)r(\_mlved to receive medical/dental treatment a_danng. S under tha
isting rules of the service :- . Imissible under the

Serial No. Name

a)..M"‘G, N

(C)Mf BSO8R

Argxci

:§

Age/Date of birth Relationship

Signature of the holder of this certificate

%

Unit
wa Cdr,
Cemmandl Oftficer
Dats Smnq&?\_&s, f,nAé 'Flgﬁh*’dr )
* L\Vi fz-s . . (}
prve y
= e e vty TP - v»—c——;-‘ﬂ"“"""‘” Y. e oy s >,
s 3 A i R e PSAPOEIR S . Y t_:_ ) G T ;’T."_‘:-."i:t.k' :‘;._” é.u: -




s w. Qo — = RIS IY o
@ ANNEXUIKE -
Sl A e ST Sl
of‘)C . EX-SERVICEMEN IDENTITY CARD
S g0 Y[ go / 1. Card No. o
y/ . . /L\L’.%WL (7 /OO ()(‘) ‘>
) to/No. ( “—)“)?‘)‘J 1- ! {
' Y% /Nank )( L W“"ﬂn TAAA ",, :
. Tim 7 Néime & >_J_“_im, Meunahemmli s PHREESSTARREY W
. uiiear : Tl pogaon XA88
| Regimeny/Corps 1/\f : Date ol blrth Q l-',g, 1265
© P

Father's Name 4.} /" Lt @nlom L ll—z s ‘,g cR,Lo i
mvAddress \/iil- (<, rud(’-'nam. 20>, A Ioligzba®

. G aedier / gfer ® oy
C_J_\_k\ QUL _Am) Tehsll/ P.S. ,jig.muu I

l?lriiﬁazﬁmmu( JUECIR L %r /
Date of discharge .2 | ng ,{(,_(é_‘Penslon Rs. M N lne
et g !
Identification Mark /\ K. e 2:\__?[13_@ V\i._( ’W&L...LLQ'JLQ. .
&I A3 &1 R . |
- Left Thumb Impression ] — " —— I
HITE &) BHIAR \Q . Thely y‘.,w o . ‘
Signature of Holder w*@/” . ‘r& S
«~ INEY
de@: :'.~ 1
¥V oSN . !
N\ - *\\4 ¢ 3
e \\o,& a nik Well‘an Oﬁlw ‘ -
TRk NG m i
= )‘\’,5*7—52(;90_‘,\ oy amp i ysumq
N ) §pe agaon ¥ Asmﬂ

L. &
fiu\'xm CER R
V’hrp‘brt foss tp-

OTE
(0 foron A5 N A g gl w1

Zita - Salnlk  Board Immediately

Qur ‘ . ,
2. } IRER RS 22/,) 1 TRl refimad, e ave, -
: zr%:%'\ur(\ Reee-n900ts, @ @y wr R

FindST=RE=#T011 this card lo the Directorate Genaral )
Rasettiamont, West Block 1V, R.K. Puram, New Delhi - 110066 i
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RAILWAY RECRUITMENT BOARD : GUWAHATi

= i 2 850 s s Fit ) O e

STATION ROAD, GUWAHATI-781 001

o ,«e,«»
SARNIN

: 12~ 06 ~ 2004

DATE OF PUBLICATION i
t 12-07 - 2004 ¢

DATE OF CLOSING

' Applications are Invited in the prescribed format enclosed (to be neatly typed on good quality A< / foolscap size paper using one side only) from ollglblé Indian Nationals for the

foliowing Posts, in the North East Frontier Rallway. Applications ¢complote in all rospacts along with required enclosuras should bo sont to tho ASSISTANT SECRETARY, RAILWAY
RECRUITMENT BOARD, STATION ROAD, GUWAHATI-781001, ASSAM, by ordinary post only, so as to mnch tho Board's offico on or bofore 12.07.2004. The applications can also be
droppod in the Application Box kept In the RRB office up to 16:00 hours ol 12.07.2004.

IMPORTANT: (1) The envelope

ing the applt

& Communlty, {.e., SCISTIOBC/UR/ESM " .
{2) Each candidate should sand only one application for a Post. If a candidate submits moro than one application for the samo post, hisfher

(3) Candldates must flil'in the application form In thelr own handwriting and must sign themselves. Otherwise thalr

_{4) Applications sant by ragisterod post/courior or speed post will not be acknowledged.

tdt

fon of Heatl

for car

didatas
r

(5) Last date of submiss

n should be clearly super-scribed in RED INK “Application for the Post of

Catogory No,

didature will be lied.
{lod If detocted at any stagoe.

didaturo will bo

g in Andaman, Nicobar and Lakshwadeop Isiands wlil bo 27.07.2004.

I AR AN K -

Cat. Name of Post
No. :

Scate of
Pay (RSRP) .

Age as on
01.07.04

Medical
Standard

No. of Vacancies

Exam.
Fees (Rs.)

Minimum Educational /Technical Qualification

SEPARATE APPLICATIONS TO BE SUBMITTED FOR CATEGORY

No. 170 29

sC[sr]oacIesmlua[TomL

1 | LawAssfstant

6500 - 10500

18-37

cn

60

A University Degree in Law with 3 years standing as a pleader
at Bar. Serving employee who are law graduates are also
efigible to apply provided they have served for at least 5 years
in any Branch of the Railway Administration. Railway
Magistrate full filling the above-prescribed qualification may
also apply.

2 | Health-& Malaria inspector Gr. il

§500 -

9000

18-33

cn

60

B. Sc. with Chemistry with 1 year Diploma in Health/Sanitary
Inspector from a recognized Inslitute.

3 | Extenslon Educator

§500

- 9000 |

22-35

cn

60

Post Graduate in Soclology/ Social .work/ Community
Education or allied subject with similar course contents or
Graduation in the above discipline with 2 years Dlploma in
Health Education from a recognized University.

4 | Laboratory Superintendent Gr. It

s

5000

~'8000 |

18-33

B/

60

B8.5c. with Bio-Chemistry/ Micro Bvologyl Lnfe-Saence o
equivalent + Diplt in Medi y Te togy
(DMLT) two years course or equa!enl or B.Sc. in Medical
Technology{Labhoratory) from a recognized Institute.

5 Radiographer Gr. IlI

4500 -

7000

18~ 33

8n

60

10 + 2 with Physics and Chemistry and Diploma in
Radiography/ X-Ray. Technician/ Radlo diagnosis Technology
(2 years course) from o' recognized Institute) or B.Sc. with
diptoma in Radiography/ X-Ray Technician/-Radio diagnosis
Technology (2 years course), -

6 | warden Female -

4500 -

7000

18-33

cn

60

" Social Science and/or experience in a

HSLC p d: A Nurse'preferably with preparation in Home/
ative post in a
Hospilal or Training Institule OR a°perscn with a Diploma or
Certificate in Home or Social Science or Catering preferably
with some experience in Hostel or Hotel Management.

7 | Primary Teach:gfaengali Medium} 4500 -

7000

20 -40

Cr2

22

60

. equivalent. (2) Coinpelence to teach through Bengali medium

(1) Higher Secondary with 2 years JBT or ils equivalent or
Intermediate with 1 year JBT or s equwalent or Senior
Secondary (plus 12) examination with 1 year JBT or Iis

fluently.

.8 | Primary Té_acher (Hindi Medium)

4500 ~

7000

20 - 40

cr2

r .
9 | Primary Teacher (Telegu Medium) 4500

7000

20 - 40

cn2

60

(1) Higher Secondary with 2 years JBT or its equivalent or
Intermediate with 1 year JBT or ils equivalent or Senior
Secondary (plus 2) examination with 1 year JBT or its
equivalent. (2) Competence ‘to teach (hvough Hindi medium
fluently.

60

- fuently.

(1) Higher Secor ary with 2 years JBT or lls equivalent or
Intermediate with 1 year JBT or its equivalent or Senior
Secondary (plus 2) examinalion with 1 year JBT or its
equivalent. (2) Compelence to teach through Telegu medium

3

IO’TPrimary Teacher (English Medium) 4500 -

7000

20-40

cr

60

(1) Higher Secondary with 2 years JBT or its equivalent or
Infermediate with 1 year JBT or its equivalent or Senior
Secondary (plus 2) examination with 1 year JBT or its
equivalent. (2) Compelence to teach through Engllsh medium
fluently.

1 “Pn'mary Teacher (Assamese.Me‘dlum) 4500 -~

.

7000

2040

cr2

60

(1) Higher Secondary with 2 years JBT or its equivalént or -*

Intermediate with 1 year JBY or its equivalent or Sénior 1t

Secondary (plus 2) examination ‘with 1 year JBY or its
equivalenl. (2) Competence:lc teach through Assamese.
medium:nuently.

12 | PGT (Education)

6500 - 10500

20-40

ci2

G0

. (1) 2" Class Master Degree in Education. (2) University

Degree/ Diploma in Education/ Teaching ‘'or 2 years Integrated
Post Graduate Cowse of Regional College of Education of

-NCERT [ (3) Competence to teach through English medi

13 1 TGT (Bio Science « English Medi

um) 5500 ~

8000

2040

cr

60

(1) 2" Class Bachelor's Degree in Scaence (or 45% of marks
can be considered equivalent lo 2™ Class where there is no
demarcalion of class in Batliclor's Degree) with Botany.
Zoology and one subject oul of Physics/ Chemistry. (2)
Univoraity Degree/ Diploma In. Educnlion Tenching or 4 yoara
Intrmated Deginn Cowrseof Rapionat Colloge of Education of
NLERI (3).Cammpetence to toach through English medium.

14 | TGT (Pure Science - English Medium) | 5500 —

8000

20~ 40

cr2

60

(1) 27 "Class Bachelors Degree in Sclence {or 45% of marks
can be considered equivatent fo 2™ Class where there is no
demarcation of class in Bachelar's Degree) with Physlcs
Ch y and Malt ics. (2). University ODegree/
Educatlonl Teaching or '4-years Integraled Degrée
Regional College of Education-of NCERT 3): Co
teach through Assamese medium.

16 | TGT (Pure Science.- Assamese Medium)| §500 —

9000

20-40 |

cr

60

118 TGT_(Ruxe:S;::gz’nce-vﬂengg!iﬁ Medium)  |.5500=

9000x{#20 - 40

S Echer

(1) 2" Class Bachelor's Degree in Sdenoe (ov 45% of marks

can be considered equivalent to 2™ Class where there isno

demarcation of class in Bachelor's ‘Oegree) with Physics,

Chemistry and Mathematics. (2} Universlly Degree/ Diploma in

Education/ Teaching or 4 years Inlegraled Degree Course of

Region I Coll f Education-of NCERT (3) Compelenee to
m.

can .bn conslttored gl i1

demarcationyotwclass,,in. Bacil s"’ Degree) with Physics.
B yéars integrated Oegres Course of

Reglonal Co!lege of Education of NCERT. (3)'

teach through Assamese medium,

17 | TGT (Hindi - Bengali Medium)

5500 -

9000, |

20-40

e

60

" years Infegrated Degree -Coursa of Reglonal ~Coflege of

(1) 2™ Ciass Bachelor's Degree (of 45% or marK! X

considered equivalent to 2™ Class where there is no
demarcation of class in Bachelor's Degree) in Hindi hlemtune
{2) University. Degree/ Diptoma ‘in Edpcation/ Teaching or 4 |,

Education of NCERT'(3) Compe(ence to teadh’ lhrough Bengatl

medium.
Continued

v Sclonce (or 45% of mmn P
2 ClossuioTéZiians. e cia v | OS]

tto ety

-

ue copy

advocate
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Nescor M W (1)2"" "Ciass Bachelors Degran {or 45% of marks. can be
SCG’U— A Vv g G’-"L > L\‘2 ﬁl" f“” considered equivalent to 2 Ciass where thers s no Q
. 7 . demarcation of class in Bachelors Degree) in Bengali \)\
AL 5500 - 9000 | 20-40 CrR 00| 1 0| 2 80 literature. (2) University Oegree/ Diploma in Education/
v’u' ' Teaching or 4 years-Integrated Degree Course of Reglonal
| \ . Collags of Education of NCERT (3) Competence to teach
: ) £/ through Bengall medlum.
I / N ... A_University Degree_or its equivalent from a rscognized
’ ~ > . . University. Oipioma In Rall Trarsport and Management from
» 19 1 Trainee Assistant Station Master  / 4500 ~7000 | 18-33 A2 11{17] 2§ ‘9/ 31| 83 60 the Inslitute of Rall Transport wili be an additional desirable
A . qualification.
. v . - ¥ Ival i
(& | Enauiry Cum Reservation Clerk 4s00-7000 | 18-33 | cn [1]2| 1| 12| 7 60 *ﬁggg-g-fw—swmw_"wu om @ fecognized
C ] ) Matriculation pass plus (1) (Tt In. epecified trades/Act
) 21 | Appr. Diesel Assistant Oriver 3050 -4590°] 18-33 AN 25|13| 45 | 17 | 67| 167 40 Apprenticashlp in the trade: . LR
T 4 ' o Filter
. . . (ih Electriclan
; : . ' (il Instrument Mechanlc
(v} . Mill Wright /Malntanance Mechanic
(v) Machanlc (Radlo and TV)
V) Elaclronics Mechanic
. (vh) Mechanic Motor Vehicle
(viif) Wireman
| (ix) - Traclor Mechanic
: x Atmalure apd Coll winder
. (xiy - Mechanic Dlesel
, (xii) Heat E‘nglne .
. OR (2) Dipl Machanical/ Electrical/ Electronics
P Engineering rocognlzed by AICTE Inllsu of IT!.
(a) Pass in 1st year of B.Sc. (Physics) OR (b) Pass In 10 + 2
. - . . stage In Higher Secondary In Sclence with Mathematics/ -
22 | Electrical Signal Malntainer Gr. It 4000-6000"] 18=-33 BN t{1] 1 1|1 5 60 Physlcs or equivalent and as casual ESM for 2 yearsin S & T
Department.
Degrea In Metallurgy/ Chemical Engingering recognized by
23 | Chemical & Metallurgical Asstt. Gr. | 5500 ~90000 | 22-35 B8/ 111) 2 013 7. 80 AICTE of M.Sc. Degrea In Chemistry/ Applied Chemistry.
ST . | Diploma in Mechanical Engineering recognized by AICTE.
v 2«8 Aupr. Draftsman (Mechanical) 5000.-8000 | 18-33 cH 1{0] 2 0 0 3 80 Holders of Draftsmanship from Recognlzed University are also
J . eligible to apply. .
) . _ ’ } B.Sc. with Physics and Mathemalics. Civil Engineering Diploma
. [ 251 Appr. Supirwsor (P. Way) 4500-7000 | 18-32 A3 2 (1] 4 217 18 60 holdors, recognized by AICTE, are also eligibl
S o o I _ ‘ Diploma In Mechanical/ Electronics/ Productiony Aulomobie/
,‘7,‘; ", —wppr. Junior Engineer Gr. I (TM) 5000 -68000 | 18-33 A3 1{0f 1 112 ] 60 Instrumentation.Engineering recognized by AICTE.
I!I‘ 27 |. Appr. Section Engineer (Electrical) 8500 - 10500 20-35 | 8/2 1]10] 1 0 11 3 60 Degree in Electrical Engineering recognized by AICTE.
© | 28| Apor ynior Engineor Gr. I (Electical) | 50008000 | 18-33 | 81 |1 |V| 2| ' |4 9 60 Dipiama In Elociricall Eisctronics Englpearing recagnized by
\ vk ] 7 Diploma in Civil / Mechanical- Engineering recognized by
) \1 v }Appr. Junior Engineer Gr: ! (Bridge) 5000-8000 | 18-33 A3 31 I L1 47 15 60 AICTE 10 pos(s fof Civil Engineering & 'S posts for Mechanical
) . . f Engineering.
SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 30 TO 33 ~ L.
30 | gapPr. Section Engineor (Bridgo) 650010500 2035 | a3 [ofo| v [o|2| 3] o Degroe In Clvil Englnaaring recognized by AICTE.
o' T ~ - - 3 b
31| Appr. Section Enginger (Drawing) - | {6500 - 10500{ 20-35 en l2|1] 3| vyle] w 60 Degree In Civil Engineering recognized by AICTE.
32 | Appr. Section Engineer (Works) ~ ~ | 6500 - 10500 20-35 a3 |2t 4 | 1]s5] 13 60 Degree In Civil Engineering recognized by AICTE.
33 | Appr. Section Engineer (P. Way) 6500~ 10500{ 20-35 a3 |31 a]2})e] 16 60 Degree in Civil Engineering recognized by AICTE.-
_ SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No, 34 TO 36 . Y . ) S . "
34 | Appr. Junior Engineer Gr. It (Works) 5000 -.8000 | 18-33 N3 |a]2] 8| 3 |11| 28 60 Oiploma in Civil Eniginecring recognized by AICTE.
35 | Appr. Junior Engineer Gr. Il (Drawing) | 5000 - 8000 | 18-33 cn |s|a| 93 |1 34 60 Diploma in Civil Engineering recognized by AICTE.
36 | Appr. Junior Engineer Gr. Il (P.Way) | 5000~8000 |. 1833 | cn [3i1| 4 j2]|€e] 16 60 Diploma in Civil Engineering recognized by AICTE.
SINGLE A?PI,ICATION‘S TO BE SUBMITTED FOR CATEGORY No. 37 TO 39 ) 3 . .
: ) . . . - Degree in~Mechanicall Electrical/ Electronics Englneering
37 | Appr. Section Engineer (Diesel/Electrical) | 6500 - 10500 20 @5 As B/t 00| 1 ¢ (1 2 60 recognized by AICTE.
Appr. Section Engineer (Diesel/ | _ | Degree in Mechanical/ Eleclnca!l Electronla Englneering
38 | Mechanieat) 6500-105001 20-35 | B1 |O0lFj 0 0|0} 1 60 recognizad by AICTE.
. _ _ | Degree .In Mechanical/ Elnc\vlcnl/ Eleclronico Engmeerlnc-
39 | Appr. Sr. Section Engineer (Warkshop) {8500 - 10500} 20 -35 [:13} o1 2 04 7 80 recognized by AICTE.
. SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 40 TO 43 ) ,
' T < ] ) T | - - D|ploma in‘Mechanicall Electricall Engingering recognized by
! , 4" |. Appr. Jr. EngineecGr. 1l (C & W) 5000 - 8000 [ 18-33 B/ 714,13 4 [27] s5 60 AICTE. Minimum 50% of the total posts will be from
d ’ i . ) - mechanicatl Engineering discipline. .
. 1 : : Diploma in Mechanical/: €lectricall -Elect . Engineering
\ ' 41-§ Appr. #edl .nic (Diesel/Mechanical) 5000 -8000 | 18-33 8N 2(o) 3|24 1 | 80 recognized by AICTE. Minimim- 50%: 6f:tfie*(otal-paste:w .
o . K . ) ' trom mechanical Engineering disciglinie: . X B
L ' - - Diploma In Mechanical/ Electrical/ Eleclronlcs Englneering N
42 Appr./&lechanlo(DieseI/Eleclrical) 5000 -8000 | 18-33 8/1 210 4 1.2 |3 11 80 recognized by AICTE. Minichtum 50% of the total posts wili be
{ , i . - from mechanical Engineeding discipline.
I Dipioma in Mechanical/ Electrical/ Electronics Engineering
43 | . Appr. Jr. Engineer Gr. Il (Workshop) 5000 - 8000 { 18-~33 B/ 3lof 0 [ 10 60 recognized by AICTE. Minimum 50% of the totat posts will be
A | . - from mechanical Engineering discipline.
SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 44 TO 45 ?
' ] o Degree In _ Electronical Electrtcall Telocommunicaton | |
‘44 | Appr. Section Engineer (Signal) 6500 - 10500{ 20-~35 A3 t{1)] 4} 1 15] 12 60 Engineering recognlzed by AICTE ) ’ -
. s
) T . . ’ v " Degree .in. Electronlcsl Elecirical/  Telecommunication
45 1 Appr. Section Engineer (Telecom) 8500 - 10500 20-35, A3 2(0] 1 1.3 7 80 facognized by AICTE or M.Sc. (Eleclvonlcs)
SINGLE APPLICATIONS TO BE 8UBMITTED FOR CATEGORY No, 46 TO 47
T - - - Gipioma W Eiacironics] Elecincall  Telscommunication
48 | Appr. Junior Engineer Gr. Ii (Telecom) 5000 - 8000 | 18-33 NI 1§2] 2 1 1|7 80 Engineering recognized by AICTE. Or M. Sc. Eloctronics.
: 1 in_, Eloctronlgs/ix :
€7 | Appr. dunorEngineer O 1 (Sgnah__| 80008000 | 16-93 | w3 |r]oflajr]el 8 | o Diplora “‘”.;gf:f’f':‘:":”*jﬁffC'"c"’ LI L -

s W.«\-}rmn‘(ﬂw i

- . (@) Maulcmnnon (10lh clau p and ITI centificate in
- . Electrician} Electiical fNter/ Wiremian Trade -dnd 1.:year
. : . . . experlencefas casual ESM in S & T Department OR (b) Mus(
48 | Etectric Signal Maintainer Gr. Il 3050 -4590 | 1833 | B/ 6|41 10 5 |25 50 40 be a Casdal ESMI Eloclrical Flter for 3 years In S & T

. : ' DepartmentOR (c) Pasds In + 2 Stage in Higher Secondary with
Physics & Mathematlg ts.equivalent.
(a) Pass in}+ 2 slag - Secondary with Mathematics

.and. Physic:- or. equivalent OR b) Matricutation and " (I) IT!
’:cmulcale I} Electricall Radlo/ Wireless/ Telecommunication/

48| Appr. Telecommunication Maintainer Gr.Ili] 3050 -4590 | 18-33 | B |6 [0} 11 5 [12f 34 | 40 3 TV Trade 3fid 1 year experience as casual TCMWM In S & T
: Drpanment OR {c) Must be a casual TCM/WM for 3yearsIn S | -
& 1 Depadiient, ; Contipued,
. ;

P
k
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. |,.51’I Sommerclal Apprentico ' 5500 - 98000 | 18-233 cn 113l e 2|0 21 00 In Rall Tranaport and Management form the institute of Rall
R - .

%.6 vacancles of Ex-Serviceman given In the table are not separate but Included in the totai number of vacancies. / ' /
. ., o’ [ %% -
\}/Apan from signing on photograph, the candidate is required to sign below photograph at the place in Application Form, The signatures on Application Form, Answer Sheet, Question Booklet an ~

\/P( Thumb impresslon must be clear and piete in Application Form (speclally rnid.dle portion). Ridges must be seen clearly.

-

Apeasm iAo, CENTRAL:GOVERNMEN

- .

) O ]
SINGLE APPLICATIONS TO BE SUBMITTED FOR CATE,:;DRy\No:'Sc 7061 ) ¢ s 5 \JJ\ ./Cg\'t \
'l et : _ [ —A University Degree or ils equivalent from a recognized
J ( : Universily. Diploma In Ralil Transport and Management from"
60 | Tratfic Apprentice - (” D 6500-9000 | 18-33 | A2 [3 (4] 8 | 4 [18] 38 | 60 the Institute of Rall-Transport will be an additional desirable
l_ ! ’ - : qualification.
e |___Degras from a recognized Univarsity or Its equivalent, Diploma

. Transport will ba an additional deslrable quatification.

" SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 62 TO §3

(1) MA Degree In Drawing and Painting/ Fine Arts from 8
recognized University or BA (Hons.) in Art and Art Education or
2™ Class Bachelors Degree with Drawing and Painting/ Fine
. Arts with minimum 2 years full time Diploma from a recognized
: ‘ | ' Institute or Higher Secondary/ Intermediate with -minimum 4
52 | TGT (Drawing - Bengall Medium) *{ 6500 - 8000 | 20-40 cr [oflojo o1 1 60 years full time Diploma In Painting/ Fine Ars or part Ume
. Diploma of not less than § years duration. (2) Competence to
: teach through Bengall medium. (3) Desirable at least 2 years
: . teachers training course from a recognized institute or 2 years

. teaching experlence in a recognized. Institule.

(1) MA Degree in Drawing and Painting/ Fine Arls from a
recogriized University or BA (Hons.) in Art and Art Education of
2™ Class Bachelo’s Degree with Drawing and Palnting/ Fine
Aris with minlmum 2 years {ull lime Diploma from a recognizegd
. Institute or Higher Secondary/ Int diate with mini 4
53 | TGT (Drawing ~ English Medium) §500 - 8000 | 20-40 cz2 {olojojo(H1 1 60 years full time Diploma In Painting/ Fine Arts or par time

. : " Diploma of not less than 5 years duration. (2) Compatence-to
1 : teach through English medium. (3) Desirable at least 2 years
: . teachers lralning course from a racognized Institute or 2 years
' : teaching experience In a recognized institute.

SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 54 TO §5

E (") Graduale'l.rom a recognized University. with Diploma in
' . . Physical Tralning from a recognized Institute or B.P.Ed. from a
54 | PTi (English Medium) . 5500 - 8000 | 20-40 cnr ofoj oo (1 1 60 recognized University and Higher S dary. (2) Competence

to teach through English medium.

(1) Graduate from a recognized University with Diploma In

. p . Physical Training from a recognized Instituts o B.P.Ed.froma

PTI (Bengall Medium) 5500"9000_ -20-40 ci2 01010 ofl2 2 g0 recognized University and Higher Secondary. (2) Competence
: to teach through Bengali medium:

5

o

1 ,GENERAL INSTRUCTIONS :-

11  ABBREVIATIONS USED: SC = Scheduled Caste ST = Scheduted Tribe OBC = Othér Backward Classes  ESM = Ex Servicemen UR = Un Reserved PH= Physfcally Handicapped
Appr. = Apprentice  IPO = Indian Postal Order RRB = Railway Recrultment Board  RSRP = Railway Services Revised Pay . .

1.2 The posts are temporary and likely to be made permanent.
{

1.3 The monthly emotuments on successful completion df tralning, wherever applicable, will be on the minimum of the acale of pay plus DA as admissible from time to time. In addition employee will
get House Rent Allowance and City Compensatory Allowance depending on tho place of posting. New Pension System Introduced from 01.04.2004 will be applicable, envisaging compulsory
contribution @10% of Baslc Pay & DA by Raliway employ2es and matching contribution by Governmen! would be doposited in a non-withdrawable penslon account. During training perlod only
stipend will be paid.as applicable. The sel d didates are liable to be posted any where on Northeast Frontler Railway. Candidates will have to glve security deposit and execute Indemnity . 4
Bond wheraver necessary. . o . v d

14  There is no reservation for persons with disabilities in his Employment Notice. General Manager (P), Northeast Frontier Railway, will fill in the quota reserved for persons with disabilities
separately. . .

1.5 The vacancles&hown abovo are provisional and liable to vary. in case the vacancy position, for any ca(edory is reduced or even made nil, RR8 s rot liable to compensale the applicant for any
_consequentlal damagefloss. y ’ {

other places should be Identical. Signatures at the time of application, written examination, Interview or document verification'In different style may resull in cancellation of candidalure.

1.8 Before applying for the post the candidates should ensura that he/ghe fulllls the eligibility norms. The candidate should have the requisite Educational/Technical qualifications from tacognized
Unlversity/Institute as on the date of submission of the application and should enclose with their application altested coples by gazetted officer, certificates, mark shsets In support of having the
requisite quatification. The candidate must enclose the proof of qualification. Those awaillng results of the final examinalions need not apply. *

1.9 Separale applications are to bé filled for Cat. No. 1 to 29 (one application for each category). A single applicalion ls to be filled for categories 30 to 33, 34 /0-38, 37 to 39, 40 10 43, 44 t0 45, 48
10 47, 4810 49, 50 to 51, 52 to 53 and 54'to 55. ' : ' :

1.19 Serving De'fe_npe Parsonnel likely to be released within one year of he closlng'dale can also apply agalnst ESM Quota.

1.41  The candidales who have been debarred frami afl RRB examinations or the period of debarring such candidate is not completed, need not apply. Their applications will be rejected, whenever
dotected. .

1.12 Any subsequent changes in the terms and conditions of this Employment Notice as per extani rules will stand good.

1.13  While all candidates Irrespective of ity/group will be considered against UR vacancles, against community/group quota vacancies only candldates belonging to that corv\munlly/groui 1}
be considered. For this purpose, SC/ST/OBC candidates should furnish Caste Certificate from competent authorities. In casd of OBC, the certificate should specially iidl “that the cdndidate
does not belong to the Persons/Sections (creamy fayer) mentioned in Col. 3 of the Schedule of the Government of India, Department of Personnel and Tralning O.M.:nd;"36033/3/2004-Estt.
(Res) dated 09.03.2004 and the certificate should be in the prescribed form circulated by Minisiry of Personal and Training, Public Grievances and Penslénb. Department of Pérsonnel and
Training, Government of india. The candidates befonging to SC/ST/OBC should clearly indicate the same in the application (even when applying for UR vacancy) and should attach proof of the
sama in the specified format faifing which they will be treated as u ved and subsequent representations for change of community status will not be éntertained.

1.14  Selection/R dation by RRB does not confer upon candidates any right of appointment in Railway. \

1.15 The entrance in examination Is provisional as applications are.chécked thoroughly later on. if a candidate does not fulfitt any condition glven in this Employment Notice, his/her candidature will
be cancelled al any stage whenever the discrepancy Is noticed.

1.17° Selecled male candidates who are finally appointed are liable for active service In'Raliway Engineer's Unit of Territorial Army. .

1.18 Date of examination and result of examination are published in Employment News, local dailies and website hnp://www,railwayvecruiimenl.ovg. Call letters for wrilten examination are sentto .
applicants post-(under certificate of posting). R/RB will not be responsible for postal delay or wrang delivery. RRB does not.send reply to candidates who are not selacted In.written examination.

118 Freo second class Railway Pass 83 and when admissible wilt bo (ssuod to the candidates belonging to SC/ST communities when mey,erd.c'iai_'il’e& for wiitten examination or interview prévlded
thay submil valid caste certificate. Ali other candidates are roquired {0 appear In the examinations at tholr own cost.

1.20 Selected candidates will have to undergo training wherever required for their category.

1.21 Ladies are also eligible. However it may be noted that most of the vacancies involves dulies which are arduous In nature and called for working in shifts 8t 0dd hours and at road side stations
also, away from head quarter. i .

122 Candidate should fill application form in his/her own handwriting. It it is found that somebody else has filled the same, the candidature wilt bo cancelled.
1.23 CAUTION; [

IR aTIsuBmItny xforga~c r_,t'lffi(:a(qlcasTo‘-c'&itlg)vgﬁbgbyﬁp,candIdf‘q'ia@'r;ﬁﬁ:ivﬁggél_lglbm—— ndior<obtain
r b — ! ; ot hichihdl

appoaring I tho*examination é‘lﬁi'l'l o liable to notioily for fojaciion”st:hisiticr chndidatire Jfor tivo purtlcutar, coc
dobarred from all axaminatlons conductod by all RRBS all over the country for a perlod of 2'joars and.loga {

: L i ‘,,"f:" AR
lg‘g@‘v éges Including free travel for
heo_ Rs-applled, but hol/ahe will also be

-

MatoclalassUpprosalon;e

LAgs

Y rovér warrantod.’

. By

1.23.2 Any candlidata found using unfalr means In the oxamination or doputlng somo one etse in histhor placo will bo dobarrod from all the RR8s for Iifgtimo. Such ¢ ‘will also be
prosacutod by lodging FIR. ' ) & . N _
1,23.3 Candidates submitting duplicate applications for the sama category will not bo considered. Even f such a candidate gots sefectod Inadvg‘_ﬂonuy. he/she will not bo offe?
+ appointment later on and Is even liable to bo debarred from all RRB oxaminations for a porlod of two years. X

1.23.4 CANDIDATES TRYING TO USE INFLUENCE OR UNFAIR MEANS WOULD BE DlSdUAUFIEDpFﬁOM SELECTION. Continued 1
.t ) . ntinue
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3.

, The candidale recommended (or"appoin\men S
duties connected with the post. Visual Acquity Stan
medical examination conducted by the Railways betore appointment, for any reason.

,.a?g‘.v . -. K -'

‘EmploymentNews 12=218Juine20

St

¢ merit, on the basis of writlen examination.. in addition. Aptitude/skitl ¢ \)\

LS M)y . R . e d UM i i
The Railway Recruitment Board at ils dis:';tg?lon may ahold,ﬁddilional written test(s)/skill test{s) and/or interview if considered necgssary. for atl oL.a limited numiber of candidates Includmg’:

absenlees as may be deemed fil by Railway Recruitment Baard.

\RECRUITMENT.PROCESS:

The selection will be made strictly as pe

estlinterview will also be conduéled wherever applicable.

ity wif s 5 i alitica rsCh he posts. The quoslions will be of objective nature
The sytlabus for the wrillen examination will be generally in conformity with the educational standards and/or technical qualitications prescribed for U
on Geyneral Knowledge, General English, General Arithmetic, analytical and quantitative skitls and knowledge in the subjects coverad as part of minimum oducallonalltochnlcal qualification for (he_ :

posts, subject to minor variations. The wrilten examination shall consist of one sitting of about 80 minutes duration. .

a Test (only fof Tralnée ASM and Apprentico DAD) will be malnly to test perception, analytical and reasoning power of the candidates retevant to the safety categories.

ill be in duplicate using carbonless paper and evaluation Is computerized. The Question Booklet and the Answer Sheets are to be returned back in the examination hail
ted for each wrong answer @ 113 of the allotted marks for each question. '

The questions for the Aptitud

The Answer Sheets (OMR) i
without fail by the candidates for evaluation, There shall be negative marks deduc

The date and venue of the written examination and Aptitude/skifl testinterview will be fixed by the RRB and will be intimated to the eligible candidates in due course. Request for postponement of lpa .
examination/ inlerview and change of cenler/venue will not be entertained. :
| test/ vislon test elc. as required.

Final selection will be based on the total marks obtained in the written examination and interview, whetever provided, pius clearing Aptitude/ skil

The appo‘m!menf of selected candidate is subject to his passing requiisite Medical Fitness Test conducted by the Railway Administration. ) ) :
: . . N “

:

Railway Administration to ensure thal the candidate s are medically fit to carry out the

dard is one of the important criteria of medical fitness of railway staff. Candidates are not eligible for any allernative appointment if-they fail in the final
The medical standards for different categories are outtined below: .

lWiIi have to pass requisite medical fitness test(s) conducted by the

Distance Vision: 6/6, 6/6 without glasses. Near Vision: Sn: 0.8, 0.6 without glasses (must clear Fogging Test). Calour Vision,

At Physically ﬁl in all respects Visuat Slandérds -
e inogular Vision, Field of Vision & Night Vision must be present. ) X
A-2: Physicalily fitin all respects. ;Iisual Standards - Distance Vision: 6/9. 6/9 without glasses. Near Vision: Sn:.0.6. 0.6 without glasses. Cotour Vision, Binocular Vision, Field of Vislon & -

The.iower and upper age limil indicated will be reckwhe upper age limit is relaxable as under subject to-submission of requisite certificate. -

EXPLANATION: The persons se
one year before the completion of the specific terms of engagement and avail themselves of all concessions available to Ex-Servicemé
compléte the specified terms of engagement in the Armed Forces of the Union, :

Service personal who are o be discharged from military service on or before 12/07/2004 are eligible to apply against this adverlisement.

6.

Night Vision must be present.

A-3: Physically fit in all respects. vVisual Standards - Distance Vision: 6/9. 6/9 with or without glasses.-Near Vision: Sn: 0.6, 0.6 with or without glasses. Colour Vision, Binocular Vision,

Field of Vision & Night Vision must be present. A
ion: 6/9. 6/12 wilh or withoul glasses (povier not to exceed +/- 40). Near Viston: Sn: 0.6, 0.6 with or without glasses

B-1: Physically fit in all respecls. Visual Standards - Distance Vis
when reading or close work is required. Colour Vision, Binocular Vision and Night Vision must be present. -
B8-2: - Similar as above -
c-1 Physically fit in all respecfs. Visual Standards - Distance Vision: 6/12. 6/18 with or without glasses. Near Vision: Sn: 0.6, 0.6 with or without glasses when reading or close work i8
required. . .. .
c-2: Physically fit in all respects. Visual Standards - Distance Vision: 6/1 2. Nil with or without glasses. Near Vision: Sn: 0.6 combined with or withoul glasses when reading of close work

is required.

(a). The above medical standards (cmeria_) are indicative and not exhaustive and apply lo candidates in general,
{b) ‘For Ex-Servicemen, different standards apply.

A R -
{c) Candidales applying for the post of Trainee ASM ang Apprentice DAD should enciose medical certificate from a Registered Eye Specialist as per prescribed format (Annexure — 3).

[ AGE LINIT: .
;1«.«7‘\

\ - ’
a) By 5 years for SC/SY candidates. ] :
b) By 3 years for OBC candidates. .
c) By 5 years for Bonafide displaced Goldsmiths. . .
. d) By 10 years for physically handicapped. : :
‘e)” By 5 years for persons who ordinarily domiciled the Kashmir Division of the state of Jainmu and Kashmir from 01/01/1980 to 31112/1989: '
0 For Ex Servicemen up to the extent of service rendered in defense plus 3 years provided they have put in more than 6 moriths service after attestation and up to the age of 40 years”
for reservists not employed in government service. . .
g) Up to_the extent of, service rendered by Group ‘C’ and Group 0" Railway Staff and casual labours/substitutes. provided that they have put in minimum of 3 years of sérvice,

eral candidates, 45 years for SC/ST candidates and 43 years for OBC candidates. For working'in Quasl-

(continuous. or, _btd_.e’n)‘subject to upper age limit of 40 years for Gen
Adminisirative offices of the Railway organization such as Railway Canieens, Co-operative Socleties and Institutes up to 5 years service tendered in such organizations subject 1o

upper age limit of 35 years. - . . .
h) Upper age limit in case of widows, divorced women and women judicially separated from thelr husband but not remasried shalt be relaxed up (0.35 years for General and 40 years

for SCIST c'andidates‘

. L
£

=X

SERVICEMEN CANDIDATES :

This employment notice contains vacancies reserved for ex-servicemen irrespective of their community. However ex-servicemen may also apply against other vacancies for which they will be

granted age-rélaxation and fees exemption as indicated inparas 4 and 7.

The term Ex-servicemen means a person, who has served in any rank (whether as a combatant or non-combatant} in the regular army, Na;}y or Alr'lorce of the Indian Unl'oﬁ but dogs not inchude
a person who has served in the Defence Security Corps. the General Reserve Engineering Force. the Lok Sahayak Sena and lhe Para Mititary Forces; and .

a) WHo has retired from such service after earning his/her pension of :

b) Who has been released from such service on medical grounds attribu\able.to;m!,lilary.s’e\rvlce,or,c!r_cums(ances beyond his control and awarded medical or other disabliity pension of

c) Who has been released othorwisa than on his awn request as a result of-reduction in‘'such establishment or o

d) Who has been relaased from such service alter completing the specitic pertod of engagoment Sihorwise than on his own request or by way of dismissal or discharge on account of
misconduct or inefficiency and has been given a graluity and includes persons of the Territorlal Army of the following categories:
i) Pension holders for continuous embodied service . : . .
ii) Pensions with disabilities attributable to military service and . )
i) Gallantry award winners : ' o

rving in the Armed Forces of the Union, who on retirement from service would come under (he calegory of E)‘t-Sewlcg.men,'may, be.permitted to apply for re-employmen
¢n.but shall not bie’p! o leave the Uniform until they

e) Ex-Servicemen who have already secured employment under Central Goverament in Group cro: iilttéd the benefil of age rel
securing another employment in a higher grade or cadre in Group 'C'T'D’ under Central' Govérament. However, such cahdidates will not be

in the Central Govi. jobs.

SERVING EMPLOYEES :-

Candidates serving in any Government department or Public Sector Undertaking including Railway should apply through proper channel of should apply directly to RRB, Guwahati with N¢
ORJECTION CERTIFICATE from the amplayer {0 avoid delay. The last date of receipt of applications In this office will not be extended on‘account of any delay in transmitting the application b
the concerned office. No advanca ccpy of tho application will be entertalned. Applications racoivad after closing date/hour witl not be accepted. - ¥

4
i

by W

For SC/STIESM: No examination facs.

H

X
For General/OBC candidates: Examination (ees have been'lndicaled‘ against each post. R ; T R
3ank or. Cidssed Indian Postal Order (made o or after lh
MENT BOARD; GUWAHATI". The Bank Draft should b
Employme_n‘ gﬂ;@ or after the closing date wiil not b

_The examination fees/Postal charges are non-refundable. It should be paid in the form of a crossed Demand Draft of any Nationalizét
date of publicalion of this notification but before the closing date of receipt of appfication) drawn in favour of "RAILWAY RECR
payable at *GUWAHATI” and IPO should be payable at "GPO. GUWAHATI". IPO/DD pbtained eartier to the date of publication i

accepted.

Continuei
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8.

8.1

8.2

8.3
8.4

8.5

For Single Application, feo for only ono Post should * s enclosed.

“The candidates should write the Empioyment Notice No. Name of the post applied for, Category Number of the post and Name and postal address of the candidate on the reverse side of Bank

Draft/space provided in the Indian Postal Order.

Remittance of axaminntion feas in any other form axcopt Bank DeafIPO wall not be aceeped

The particutars of Bank DrattIPO shoutd bo indicated in the space  providod in the presciibed apptication tormat
An ication not ied with Bank Draft/IPO of requisite amount towards examination fee/postal charges will be summarily rejecled.
HOW TO APPLY::

_The form should be filled up in candidales' own handwriting.

Application(s) should be made on good quality white A-4 / foolscap size plain paper and should be in conformity with the format given in the Employment Notice. Candidates are advised to
_ ensure that the application is legible, preferably typed in English or Hindi.

Candidales purchasing printed apptication form from the market should ensure that il conforms to the {ormat prescribed in the Employment Nb(lc‘e4

The application should be filled up by the candidate In hismer own handwriting, with ink/ball point pen (not In penc) dated and signed. Only internatiorial numerals-(l.e. 12,3 etc.) should be
used. The application form shoutd be fitled up in English or Hindi only, sirictly observing the instructions given in this Employment Notice. The candidate should affix his/er normal signature in
the application form (English/Hindi). Applications signed in capital letters / spaced out letters will be treated as invalid,

The Candidate's Address with Pin Code, Father's'namo and Nearest Railway Station should be written legibly in ENGLISH in bold capltal letters, even If a Candidate fills-in the *

application form in Hindl.

8. Photographs: dne recent (not earlier than one month from the date of application) passport slze‘photograph with clear front view of the candidate in normal black & while attire without cap and

8.7
8.8

8.8

8.11
8.12

8.13

8.14

9.
The

a)
b)

a)
b)

10.

The applications, which sutfer from any of the following deficienclesfirregularities, witl be summarily rejected:

ii)

i)

iv) Applications withoul complete/proper enclosures or enclosures other than in Hingi/English or iliegible enclosures.
v) Without the pholograph pasted on the application and signed on the front.
vi) Applications not-in conformity with the format. i
vii) Without proper caste cerlificate in respect of SCIST/OBC candidates.
viii) pplications of under/ aged candid :
Ix} Applications of candidatas who do not fulfill the eligibitity criteria, ) .
x) Applications recelved after the closing dale and time: - o
xi) —— Applications without the didates' thumb imp ion in the prescribed place. T
N xii) Applications withcut declaration in the candidat * running hand writing in The prescribed place. Lo ) i
Wﬁe envelope containing the application should be clearly super-scribed jn RED INK “Application for the Post roffA-_ C_a_legqry‘ﬂy_{ & Community, i.e.,
SC/ST/IOBCIUR/ESM”, without which the application will be rejected. * = - o
xiv) If the envélope conlaims more than one appli ion, all the applicati will be rejected ey
11. RRB may hold written examination anywhere in the country. The Centers allotled by RRB will be final and binding. . .
ision of RRB in all matters relating to eligibility, acceptance or rejection of the applications, issue of [ree Rail Passes, pepalty for false informatiop. ode of selection, cqu
'z :?i‘:l::::a‘:ni:aliongnd interview, skInlAplgilude (gst. a%olmentpol examination centet, selection, allotment of posts 10 selected candidates etc. will be‘ﬁnal-amx nding én the Cf!ndig'at,
no enquiry of correspondence will be, enlertained by the Railway Recruitment Board in this regard. - : o e i
ZTEmEtR ocesevd) mﬁ;ﬁﬁf\\(@'\‘;“ LT TR e L apepeeal ) " O S e s s o yp -
. Tne. Ralway Radiimant Board 18 mot rosporisiblo forailyslindy iTor i RO e R C s ied -
14, Any legal issuas arising out of this Emplaymont Notice shall {all within the legal jurisdiclion of Central Ad ministrative Tribunal / Courls in Guwahati only. . d :
O WARNING o3 -

ises of touts/cheals or-associate with thém, you are

*sunglasses should be pasted on the application form in the space pravided and signed on the photograph as well as in the spaca provided In tho 5ox balow the pholograph. Two 108ntical exira
copies (duly signod on tho front) of tha photograph should be enclosed with the application indicating candldate’s namo and category number on tho reverse of each photograph. Candldates
may nota that the RRB may reject al any stago for pasting oldAumclenr photograph on tha application and for any significant vatlationa batwoon phiotogiaph pasted (n the application and the

ac(yal physical-appearance of the candidate.

in para-2 of the application form, candidate should indicate any two visible marks of identification like a mole or a scar etc. Normally this should be same marks entered in the official
identification documents such as Schoo! Ledving Certlficate elc.

.The candidate should write the declaration al bara-G of the application form in English/Hindi in their own running {nol in capitalispaced out lelters) handwriting, failing which’their applications will

be rejected. .

Proof of age, proof of qualifications/experience and proof of community should be enclosed with the apptication. Attested Xerox copies of the bonafide certificates issued by the competent
authorities only should be enclosed with application form.and not the originals. The certificates if not in Engtish/Hindi should be a;companied by altested transiated English/Hindi copies.

Candidates are required to send clear attested copies of ali relevant mark sheels and of the final/provisional certificates in proof of their educational/technical qualifications.

1t should be understood clearly that the enclosure form part of the application. Therefore, all enclosures should be sent along with the application and if any enclosures are sent separately, the
apglicalion will not be connected and will stand rejected. .

Each candidate should send only one applicalion complete in all respect for one category of post (Eicepl wherever single application is invited for more than cne category of Posts). Candidate
. submilting more than one application for a category will be disqualified. If any such candidate gets selected inadvertently, he/she witl not be offered appointment later on and is even liable to be
debarred from all RRBs examination for a period of 2 years. '

A candidate’s single application only should be contained in one cover. Covers wi\h more than one application will be summarily rejected.

Candidate who is to apply for more than one category should send separate application, separate IPO/DD for Ihe prescribed value as well as a separate set of enclésures as required for each

calegory in separate covers. . . N . .

Applications which are illegible, incomplete, unsigned, signed in capital letters, not on prescribed format. without photo of candidate, not having Xerox cgpy of certificates, not having IPO/DD or
having IPO/DD purchased before date of notification and alter closing date of Employment Notice are liable to be rejected. If the post and category number is not indicatad on the top of the
envelope containing application, the same will not be enterlained. : : . .

The envelope containing the application should be clearly super-scribed in RED INK “Application for the Post of __ : Calego}y No. & Community, ie.,
SCISTIOBC/UR/ESM”, without which the application will be rejected. : .

§ ENCLOSURES :-8

following enclosures should be firmly stitched alang with the application in the §iven order:

- A valid Indian Postal Order or the Bank Draft for the amount as prescribed In Para 7 of the application should be firmly tied/annexed an the top of the applicationform,

Two copies of identical passport sized photographs duly signed on the front, firmly stitched to the application (apart from one copy pasted,on the form).
Application form in the prescribed format. . ’

Altested/Photostat copy of Matriculation or equivalent certificate regarding the proof of age. : : ’ -
Allested/Photostat copy of the Academic/Technical qualificalion and marks list as applicable.

Attested/Photostat copy of Caste certificate from competent authorities not below the rank of Tahsildar in the case of SC/ST candidates. .
Attested/Photostat.copy of community certificate in the prescribed format as per Annexure 1 issued by the compelent authdrity in €ase of OBG!candidates.
Ex-servicemen applylng. for the post shall submit Attested/Photoslal copy of appropriate certificale issued by the services fo claim educational standards.

No objection certificate from the employer, if atready employed. : .

In case previous experience is essential, documentary proof should be enclosed indicating period of service.

Attested/Photostat copy of requisite certificate in case of claiming age relaxation. -

ALL ENCLOSURES SHOULD BE EITHER IN ENGLISH OR IN HINDI ONLY. WHERE CERTIFICATES ARE NOT IN ENGLISH/HINDI, ATTESTED TRANSLATED VERSION (TO
HINDIENGLISH) SHOULD BE ENCLOSED. THE APPLICATIONS WITHOUT THE REQUISITE ENCLOSURES WILL BE REJECTED. K ey

APPLICATION, THE APPLICATION WILL BE REJECTED.

INVALID APPLICATIONS
¥

IF ANY OF THE ABOVE ENCLOSURES ARE SENT SEPARATELY OR SUBSEQUENT TO THE RECEIPT OF APPLICATION, OR THE ENCLOSURE-SNOT FIRMLY STIfCHED TO

Ir pletefittegible applications of appli ions made on advertisements cutlings appearing in Newspaper. . . .
Unsigned and undated applications or writing name in capitals under signature column or on the pholograph: . i .
Applications with IPO/Bank Draft of lesser value than prescribed or IPOs purchased prior to the date of publication of employment notice.

Dear Candidates. & -
isi i hat such a Ihing is i ible. The itment will bé strictiy.on merit alori
Beware of touts/cheals falsely promising to get you some favour. We woutd fike lo assure that g P Personator (0 RRB Examlp‘atlfé'ﬁ"wm b e

bound to tose your precious candidature. Candidates who oblain services of im|
ng in all RRE Examinations and pros cution proceeding will be iniliated against them . -

.. @CHMRMAN S
RAILWAY/RECRUITMENT BOARD

GUWAHATI. 01  Continued
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Result of Written Examination for various Cate ories of Employment Notice No. 1/2004

On the basis of their performance in the Written Examination, candidates bearmg Roll Number as mentioaed below, are provlslonatly found
eligible to be called for Verification of Documents and/or Viva-Voce, as indicated. It may be noted that this result is provlslonal subject to fumll!ng of ail

ehglblllty conditions laid down in the Employment Notice No.1/2004.

Roll Numbers are arranged in ascendmg order (Last Seven Digits) and NO’l in order of Merl

" Date of Written Examination : 30/01/2005
Cat. No. : 01 of Employment Notice No. 1/2004 Name of
40100010 20100014 30100085 30100134 20100270

40101125 40101213~ 40101222 TOTAL =17 /
' Date of Viva-Voce : 06/09/2005 {(MONDAY)
Cat. No. : 27 of Employment Notice No. 1/2004 Name of Post :

42700011 22700038 22700078 22700164 22700176
Date of Document Verification : 26/08/2005 (FRIDAY)
Cat. No. : 30, 31, 32 & 33 of Employment Notice No. 1/2004

. 13000005 13000042 23000074 13000084 23000109

43000496 43000540 43000616 43000669 43000672
13100088 13200056 23200133 23200178 43200195

¢ 23300128 TOTAL = 4)

Date of Document Verlification : 30/08/2005 (TUESDAY)
Cat. No. : 37, 38 & 39 of Employment Noticé No. 1/2004

! 43700077 43700088 13700107 33800047 13900001

Date of Document Verification :26/08/2005 (FRIDAY)

Cat. No. : 44 & 45 of Employment Notice No. 1/2004
14400022 14400027 14400175 14400247 14400291
14400705 44400820 44400983 24500262 44500271
Date of Document Verification : 30/08/2005 (TUESDAY)

Date of Written Examination : 20/03/2005

Post : Law Asslistant

10100380

TOTAL = §

20100511

40100534 40100615

Appr. Section Engineer (Electrical)

40100660

20100786

Name of Post : Appr. Section Engineer (Bridge, Drawing, Works, P.Way)
43000164 23000249
43000729 43000731
43200273 33200279

43000116
13000673
23200213

13000123
43000723
13200221

43000318
© 13000915
23200298

43000327

33100003
23200298

' 10100888
(e

43000365

13100050
43200395

Name of Post : Appr. Section Enginear (Dlesel/Elect, Diesel/Mech; Workshop)

43900005

Name of Post

44400406
TOTAL = 19

13900059

14400416

‘24400504 14400508

Cat. No. : 25 of Employment Notice No: 1/2004 Name of Poét : Appr. éupewlsor (P. Way)
42501023 22501075

42500168 42500196 42500559 22500584 42500625
42502339 22502439 - TOTAL = 16 ~
Date of Document Verification : 26/08/2005 (FRIDAY)

Cat. No. : 26 of Employment Notice No. 1/2004 Name of Post :

42600310 22600333 42600605 TOTAL =3
Date of Document Verification : 26/08/2005 (FRIDAY) ,

Cat. No. : 28 of Employment Notice No. 1/2004 Name of Post :

32800028 12800130 32800131 22800181 12800235
42800664 12800674 - 42800736 22800751 12800767
Date of Document Verification : 26/08/2005 (FRIDAY)

. 4. : 29 of Employmenk Notice No. 1/2004
\, £ 52900006 ) 22900026 42000038 22900164 42900280
alo of Documeont Verlfication : 26/08/2006 (FRIDAY)

1-Cat. No. : 34, 35 & 36 of Employment Notice No. 1/2004

43400004 13400047 43400074 13400207 43400226
63400572 13400623  13400636. - 33400657 13400727

; 43401251 43401263 ° 43401300 43401305 43401311
13401870 43401884 43401888 43401922 13401934

23402280 13402322 43402328 43402363 43402395
43402646 13402678 13402695 43402726 434020811
23403224 43403245 43403306 43403404 43403431
43403982 13404025 23404035 13404063 43404138
13500666 43500684 43500707 33500746 23500814
Date of Document Verification : 27/08/2005 (SATURDAY)
Cat. No. : 40, 41, 42 & 43 of Employment Notice No. 1/2004
44000302 14000345 44000426 44000432 14000509
34001016 14001076 44001091 14001259 44001374
24002162 14002340 14002348 14002441 44002444
44002999 24003020 44003087 14003260 44003433

. 14004621, - 44004633 14004740 44004757 14004804

44005560 14005577 24005624 44005657 44005658
14006204 - 44006250 44006581 14006614 14006707
44007576 14007626 14007650 24007688 34007717
Dale of Docurment Verification :°29/08/2005 {MONDAY)

Cat. No. : 46 & 47 of Efnployment Notice No. 1/2004 Name
24600420 54600460 44500492 44500591 44600673
14700394 TOTAL = 15

Date of Document Verification : 30/08/2005 (TUESD/\Y) i

. Date of Written Examination_: 27/03/2005
Cat. No. : 48 & 49 of Employment Notice No. 1/2004 Name of Post :

14800183 14800702 = 14800953 34800964 34801059
44804691 . 44804772 44805075 44805232 44805458
34807064 24807217 44807317 44807339 44807644
44808847 14809095 24809098 44809198 14809402
44810372 14810387 14810405 44810485 44810648
14811959 44811961 44812335 44812363 44812702
44813419 24813434 . 24813453 44813492 14813525
14814298 44814356 14814485 - 44814540 24814718
24903476 44903576 ~ 24903738 24903816 44903981
Date of Document Verification : 31/08/2005 (WEDNESDAY)

Date of Written Examination : 03/04/2005

_ Cat. No. : 07 of Employment Notice No. 1/2004 Name of Post :

10700055 N0700092 . 10700113 40700119 30700241
.10700394 10700400 40700404 40700408 10700434
10700781 40700854 40700861 § 10700898 10700904
10701266 40701 ..92 30701295 10701354 10701360
TOTAL =56

32500792

’

32800304
42800780

Nameo of Post :

42000370

Name of Post

43400258 13400279 13400283
13400797 43400832 43400942
43401356 43401386 33401391
23401937 43401974 23401980
23402440 23402482 23402501
43402881 13402894 43402904
23403432 43403478 43403533
43404139 33404280 43404285
43500847 33500876 43500943
Name of Post : Appr. JE-Ii (C&W),
14000553 44000738 34000748
44001379 24001402 24001541
44002455 14002673 24002678
14003493 24003509 14003775
24005012 44005041 44005266
- 14005694 14005760 14005781
24006924 14007057 14007145
14007812 24007892 24007909

42500891

42800418
22800795

22800410 -

Appr. Junior Engineer. Gr.-it (TM )

'
Appr. Junior Engineer Gr.-Il (Efectrical)
42800462 22800510

12800797 . 42800837

12000636 22900808

: Appr. Section Engineer (Signal, Telocom)

Appr. Junior Engineer Gr.-ll (Bridge)

. Appr. Junior Englneer Gr.-Il (Works, Drawling,

TOTAL = 10
< .

44400541 . 34400682
42501355 12501492
42800595 42800618
32800884 22800908
TOTAL = 10

P\Nay) .
13400367 43400518
23401091 23401114
13401644 23401647
43402154 43402174 -~
43403646 13402582
43402930 = 43403052
434013646 43403659
13508455 33500258

3
i

40100914

l.

38

P

20100954
43000371 43000447
©33100054 23100079
23200421 23200464
14400699 54400794'
42501803 12501850
12800632 22800656
TOTAL = 26 .
" 13400636 . . 13400565
13401117 43401;42
13401674 13401738
43402283~~33402289 ™ |~
13402615 43402633
23403134 43403176
23403835 23403923
23500320 13500506‘-

Appr. Mechanlc (Diesel/Mech & DleseIIElect). Appr. JE Il (Workshop)

of Post : Appr. Junltor Engineer Gr.-!l (Telecom, Signal)

14600690

24801738
24805789
14807855
24809598
44810720
14812865
144813626
34814823
14904090

20700265
10700506
40700960
10701403

44600742

14802367
44805879
24808052
14809729
24811050
34812871
44813686
44815027

44904112

30700268
10700508
10701047
10701455

Date of Viva-Voce : 07109I2005 and 08/09/2005 {WEDNESDAY and THURSDAY)

. Cat. No. : 08 of Employment Notice No: 112004 Name of Post :
10&00116 10800362 10800513 108005356 10800667

Date of Viva-Voce : 09/09/2005 (FRIDAY)

10900040 - 10900045 TOTAL = 2

21000007 * 41000044
Dato of Viva:Voca : 09/09/2005 (FRIDAY)

Cat. No. : 11 of Employment Notice No. 1/2004° Name of Post :
' 11100265 41100373 11100397 21100502 11100558 .

11191766 11101825 11101870 31102166 11102188
Date of Viva-Voce : 12/09/2005 (MONDAY)

Cat. No. : 09 of Employment Notice No. 1/2004 Name of Post :

*NoI 1721 .
41000074 31000087 - 31000164

TOTAL = §

41000165

11100880
11102501

anary Teacher(Engll; "Me

41000211

11100961
TOTAL = 20

44600805

ESM Gr.-Ill, TCM Gr.ill

14802997

44806092

24808273
44809886

© 44811052

44812905
44813701

14815174

44904406

30700270
10700521
10701020

13900120 43900182 33900245
24400514
42501099
42800541
12800843
" 42000874
13400294 33400364
43401034 43401044
43401401 13401548°
13402055 43402082
43402537 23402543
43402966 23402983
13403626 43403640
33500056 33500146
43600126 TOTAL = 121
24000786 44000855
44001588 14001728
44002682 . 24002764
24003796 24004021
14006278 . 24005327
44005788 24005836
44007252 44007268
44100120 24300259
44600927 34600959
.
34803508 14803513
34806256 24806359
44808279 44808352
‘44809890 44809965
44811133 44811181
14812930 44812938
. 14813708 14813794
24900517, 114900939
44904407 TOTAL = 121
10700271 40700272
20700530 20700593
40701041 10701052
40701544 10701559

20701517

31000409

11101002

Primary Teacher (Bengall Medium)

Prlmary Teachor (Hindi Medium)

Prlmary Teacher (Telegu Me'dlum)

31000436

Primary Teacher (Assamese Medium)

11101073

40700312

. <10701115

24000856
44004248
44002768
44004186
44005418
24005858
14007401
14300285

34601098

24803615
4480 3603
4480 374
44814096
14813240
34817954
44814070
44902349

1

1070359

40701586

21000474 330

21101081

L

41000754

- 14101109

© 34000960 . 34000990 -
44002000 44002122
14002875 ~ 14002934
44004487 14004538
14005468 . 44005520
44005979 44006088
44007452~ 24007479
TOTAL = 409
54601130 24604134 -
44804187 44804281
14806705 44806866
24808443 '
14810147 446103
14811461 54811817
14813009 14813216
14814090 14814171
14902390 . 24902978
20700334
2 10700721
30701164

10701643

31101652

44001008
34002153
44002962
44004614
44005558
24006191
44007480

44760258 |

.

' 14804675
44806913 .

08

14811924

14813353
24814262
44902994

40700380 - |’
20700780

20701198
40701710

.21101742

Continued
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Please tear off along this line and retain for your secord

APOIYEXVES =Lf

RENAN

RAILWAY RECRUITMENT BOARD, GUWAHATI - 781 001
) © Name of the Candidale & Addiess Calg No. & EN. No. Roll No. Date of Examination
MANABENDRA SAIKIA 29 of 1/2004 52900006 20 - 03 - 2005
~ VILRAIDONGIA ’
' . - «POAIBHETI e % / Examination Cenire
. DIST NAGAON Gauhatl Gommerce College

ASSAM PIN - 782002 Guwahali - 781021

Please read and follow the “Instruction” Overleaf. m

. : TES WHO TICK MARK ANSWERS ON Evening Session Lol
THE QUESTION BOOKLET WILL BE DISQUALIFIED. ' )

— — — —— —— ——— — — — — —" —— —— — — s, Sttt (s WOlt RO W

FREE RAILWAY PASS -
FOR SC/ST CANDIDATES ONLY":

On production of this letter you are entitled to Iree travei by railway in second class only
from

Sin. 1o

Stn. and back
GUWAHATI

Not Applicable

, This pass is available uplo| -

" Nol Applicable -

.

Correel Marking — {:B @ @ @ Wrong Marking- > @ @ @ @

— —— — —— v P —— — —

(Authority ; Railway Board's letter No. E (NG) 1-84/RSC/ 122 dld. 23-i1~n4)

e |ia [ Asstt. Secy.

Lot

A AR/ Asail, Secy.

- ,
i i i uestion Bugc: 1z: No., Reservation C nd Category No. is explained below, ?: :
oS memd;é)?: tgg e o@xesnonBoﬁe;ssigessoo}x;i;!:iN ;ueg;lot.\cl)aogii;;e;u%ry CATEGORY NO. RESER»/ATJQNCODE %
oD e D] | BEEE L 2] Eﬂ w o @
oK : ROXOCRCXCXOCRO OX: XOXORCH A O % ’Oﬁ\‘;
ODOOOOOO®@® ORCEORGPREN @- B> L
RO XORCICKCEOREY OJOXORRED, 8 e 3
DOBOODOD| | ®DO®DC - 9 F
e RO | @DDD® | o . © D
OO ®OOO® '@@@@C;P o 22
PEEPO®OEO® ©OO®®E| | ° S D
DO DDDOB®D D | DD DD 5 DD
DOOEOO®® @D ®® ® ® E 2E
FDODDDD D DDD DD | 59nhka 2l -
Certific1 to be true copy
T Adw’,cau
¢
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Continued from page 58 D T . S .
6 & Cat No. : 13 of Employment Notice No. 1/2004 Name of Post : TGT (Bio Science - English Medium)
! 11300078 41300100 11300134 TOTAL=3 v T o
s Oate of Viva-Voce : 13/09/2005 (TUESDAY) . - . s
Cat No. : 14 of Employment Notice No. 1/2004 Name of Post : TGT {Pure Science - English Medium) -
s =NIL - - : .
"~ Cat. No. : 15 of Employment Notice No. 1/2004 Name of Post :
11500001 21500039 21500099 11500136 TOTAL = 3.
. Date of Viva-Voce : 13/09/2005 (TUESDAY) : . . .
9 Cat. No. : 16 of Employment Notice No. 172004 = Name of Post : TGT (Pure Science - Bengali Medium)
21600004 21600010 TYOTAL = 2 \ : ) . v
Date of Viva-Voce : 13/09/2005 (TUESDAY) i
10 Cat. No. : 17 of Employment Notice No. 172004 _
- NiL~ . ,
11 Cat No. : 18 of Employment Notice No. 1/2004
41800032 41800071 11800083 21800094
Date of Viva-Voce : 13/08/2005 (TUESDAY)-
12 Cat. No. : 22 of Employment Notice No. 1/2004

7
8

TGT (Pure Science - Assamese Medium)
- ) . o

Name of Post : TGT (Hindi - Bengali Medium)

* Name of Post : TGT (MIL - Bengali Medium)
41800112 TOTAL=5

"Name of Post : Electrical Signal Maintainer Gr.di

32200079 32200140 - 12200737 42200742 42200852 42200853 42201019 22201168 - 12201228 42201232 TOTAL = 10.
Date of Document Verification : 26/08/2005 (FRIDAY) )
13 Cat No. : 52 of Employment-Notic_e No. 172004 Name of Post : TGT - Drawing (Bengali Medium)
25200004 15200006 TOTAL = 2 { : )
Date of Viva-Voce : 13/09/2005 (TUESDAY) .
14 Cat. No. : §3 of Employment Notice No. 1/2004 Name of Post : TGT - Drawing (English Medium)
. - NIL - . ' . :
15 Cat. No. : 54 of Employment Notice No. 1/2004 Name of Post : PT1 (English Medium)
- NIL - : ’ o : ’
16 Cat. No. : 55 of Employment Notice No. 112004 Name of Post : PTI (Bengali Medium)
15500032 TOTAL=1 — s .
Date . of Viva-Voce : 13/09/2005 (T' UESDAY) G-
Date of Written Examination : 10/04/2005
1 Cat No. : 03 of Employment Notice No. 1/2004 Name of Post : Extension Educator ¥
10300124 TOTAL =1
Date of Document Verification : 26/08/2005 (FRIDAY)
2 Cat. No. : 05 of Employment Notice No. 1/2004

10500029 10500076 TOTAL =2 . .
Date of Document Verification : 26/08/2005 {FRIDAY)

3 Cat. No. : 12 of Employment Notice No. 1/2004 Name of Post : PGT (Education)
41200018 11200054 TOTAL = 2 |
Date of Viva-Voce : 13/09/2005 (T UESDAY)

4 Cat No. : 23 of Employment Notice No. 172004 . Name of Post : Chemical & Metallurgical Assistant Gr.4
12300044 22300106 - 12300143 42300242

12300243 . 32300244 42300309 TOTAL =7
Date of Document Verification : 26/08/2005 (FRIDAY) e

5 Cat. No. : 24 of Employment Notice No. 1/2004
42400152 22400160 42400247 TOTAL =3 .
Date of Document Verification : 26/08/2005 (FRIDAY)

" Call letters are being dispatched by Registered Post to all the above candidates individually for appearing in the Document Verification / Viva-Voce,
to be held at Office of the Railway Recruitment Board, Station Road, Guwahati — 781 001, Assam, indicating the date, place and reporting time. However, if
any candidate does-not receive Call Letter, he/she may reportin person to RRB, Guw_ahati as per the date(s) indicated, along with coflnterfoil of the call letter
of Written Examination and all testimonials. RRB, Guwahati will not be responsible for any Postal delay or wrong delivery. v :

. While every care has been taken in

preparing the above results, the Railway Recruitmen
typographical error and reserves the right to rectify the errors and omissions, if any.

Name of Post : Radiographer Gr.-llI

Name of Post : Appr. Draftsman (Mechanical) : 0T

t Board, Guwahati, will not be respénsible for any

" 77 Beware of unscrupuloiis persons who may misguide candidates-with false promises of getting them selected for ;he]ijob, on illegal
consideration. Such persons deserve to be handed over to the Poli}e-/ RRB, Guwahati assures that evaluation/selection is fully computerized and .
is based only on merit of the candidate. * _ — - —

T T

6
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. —g9—  ANNEXUREs

":Rol] ﬁp.: 52900006

N Sub.:  Document Verification for the post of APPR. JUNIOR ENGINEER GR.I}

RAILWAY RECRUITMENT BOARD - GUW URE (é
STATION ROAD GUWAHATI—781 001 -
- | CALL LETTER for DOCUMEN’] VERIFICATION : ‘ J\
No. RRB/G/41/10. Date: 08/08/2005
To,
- MANABENDRA SAIKIA 1
VIL RAIDONGIA
PO AIBHETI '
DIST NAGAON

ASSAM Pin - 782002.

l : |

under Category No. 29 ofEmployment Notice No. 1/2004.

With reference to your application for the post mentioned abové, in response to the Employment Notice

~ cited, you are hereby advised to attend the office of Railway Recruitment Board, Station Road, Guwahati-781001,
. Assam, on 26/08/2005 at 09:30 hours for verification of original certificates, testimonials etc.

1. This Cali Letter does not in itself entitle you for selection. .

2. You should bring your original VIIl Standard or above Certificate issued hy the competent authority
for verification of your date of birth, educational qualification etc. You should also bring all of your
original certificates and marks-sheets of Matriculation and cnwards issued by the respective
Board/Council/University along with experience and other certificates, caste certificate, if any. if the
originals of above certificates/marks-sheets have not been -received from respective
Board/Council/University, then provisional pass certificate and marks-sheels issued by the
respective Board/Council/University should be produced. :

3. You are also directed to bring the Attested Photostat copies of ail oﬁginal certificates and marks-
sheets and other certificates along with the originals.

4. You may be subjected to re-examination during the process of verification of documents etc.
and you should come prepared for the same.

‘5. Your attendance may be required for more than one day (i.e. date as mentioned above) and you
should come prepared for that.

6. Request for postponement of the date /. venue mentloned above will not be considered and no-
further chance will be given. :

7. I you are in service please bring “No Objectlon Certlfcate from your employer, failing which you
will not be considered for the post. :

8. Approaching Chairman, RRB and/or his Secretary directly or indirectly by a candudata or anybody

on his/her beéhalf requesting undue consuueratlon for the recruitment will render a candidate hable
for disqualification.

9. (For SC/ST candidates only)

On production of this letter you are entitled {o travel free by the Railway in Second Class from GUWAHATI
Station to NOT APPLICABLE Station and back. This pass will be valid up to NOT APPLICABLE.
(Authority: Railway Board's letter no. E(NG)I1-84/RSC/122, dated 23/11/84).

ASSISTANT SECRETARY
For CHAIRMAN, RRB — GUWAHATI

ARSI R R D R SR T .

§
Certified to B truc °P3

A'd;:ocate
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ANNEXURE - 7

The Director, Sainik Welfare, Assam.

To

Date 31 Augyst,05.

Sub :- Recruitment in railway, Through Rallway Recrultment
s30ard, Guwahati, Guwahati-l1,

Te1q= 0361-2540815,
Sir,

1 Héve the nonour to state that I have appeared in

Recruitment Written Examination held on 20-3-05 under the

RRB as quoted above, Roll No. 52900006 Cat WNo. 29 of 1/2004
Post Apprentlce Junlor Bngineer Gr LI (Brldge) in the vacancy
- of Ex=-Serviceman Reserved Quota. Thereafter 1 was called for
Documents verlflcatlon on 26 Aug C5 by Call letter aftéer the
reguit of quallfyxng the written examination. 1 have under~
stood t ét 1 could obtain atleast minimum marg1n of marks
required to be ellglble. I have been 1nt1mated by the RRB~
Guwahati that L.have not been able to be'qualified as i donot

fulfill the criteria under general cast/community as un-reser-

ved class.

As L have applied in Ex-serviceman Reserved ,uota only

so 1 may please be considered in my respective reéérved-ESM

quota .

-
/

As I have applied in Ex-Serviceman Reserved Quota oniy

so I may please be considered in my respeétive reserved-&ESM
quota.
tours faithfuily,

84/~ illegible
(Manabendra Saikia

Addrss 3
Manabendra Saikia
+ C/o Balen Ch,Saikia

‘ - Ex-Sergeéant ;
Vill. Raidongia . ASM=07/002906.
¥.0. Aibheti - -
Dist, Nagaon,Assam.
Pin782002.,
Certified to be troe cOPY

- - Advocdte
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TELE /FAX 27254229 - GOVERwW:ENT OF ASSAM

TELEGRAME RAJUYABOARUL, DIRECrORALE UF SAINIKA NELE%RE
SALNIK BHAWAN, HUUSE NO. 74
LACHLT NAGAR, GUWAHATL

No, DSw,110$22$23 31 August, 2005

From :- Col. D.K., Chakraborty iRetd.)-
: Director.

the Chairman
Raiiway Recruitment Board
Statlon oad, Guwahati.~1-

Sub i- = REEX RECRUITMENT IN RATILWAYS THROUGH RAILWAY
: , AECRUlTMEmT»BOARD,GUW;HATI,GUWHAII[?.

Sir,

Refer your advertisement for the post of Junior
Engineer in Railway bmployment Notice o, 1/2004,

é) - . Anappliication has been received from an Ex;verviéeman
stating that he has not been considered for the post of Junior
Engineer, because he does not fulfill the criteria of general
category. Hle has requested as theVindividual has appiied for
the post under mx—verv1ceman Quota. So, he may be considered

‘as such.

3 a copy of the application £ the Ex-serviceman is

enclosed herewlth for your 1nformatlon.

Yours faifhfully,
53/~ illegible
Director, Sainik Welifare
Assam, Guwahati .

lhemo No, DSW.110/22/23-A dated Guwahatl the 31 Aug.2005.
Copy to 3

1. 'vhe Yoint Secrrtary to the Govt, of ssgsam,
Gened&al Administration (i) Department, '
Dispur, Guwahati-6. :

2. Shri manabendra 8aikia

- Vill, Rangkini, ¥.0. Aipheti
Dist. Nagaon{assam , fin 782002,

°d/~ +liegible

Certifie- to te true copy

.

LRY

Advocat?



 ANNEXURE -7
To I - 0

&
+ Tne Chairman, Raiiway Recru.tment Board, Guwahati.
suwahati-781001

rate ve Oct.05, -

Sub $- Recruitment , Cate. 29 of 2 1/2004
~ Post. Appr. Jr. Engineer Gr.L1I (Bridge).

Ref,3s- Roil No, 52900006
Name ¢ #anabendra Saikia _
Reservation Code Ex.Serviceman.
Sir, ‘ _ -
: b
1 have the honour to state that i was sx calied for
document verification on 26=8«05 after declaratlon of result

‘'of Writtan Examination (held on 20-3-05J and later on by the

call letter. . ’ -

‘During the documeht.verification.l was verbally inti-
mated -that my candideture cannot be forwérdedAfor empahelment
as 1 could not fulfili. the crlterie as like un-reserved-
general cast/community which 4 beiongs to, although + am an

Ex-Serviceman. ‘he final list is also not published yet.
Lowill not be able to avail any more chance for a‘job‘

as I have attained age of_éO vears plus (Date of 5irth 01-3-65)

So, 4 implore that my candldature may please be re-
considered sympathatlcally, which. will be a great succer to me,

my famliy and dependents.

In ‘case kind concern authority fin it not leasibie to
place me in £x-serviceman quota/vacancy for which 4 haﬁe
~applied, I request yoﬁr honour to furnish with a satisfying
answer- authentically. |

Thanking you. Yours faithfuily,

Sd/~itllegible
\Manabendra Saikia
villi. Raidongia, P.OJAibheti
Dist, Wagaon,Assam.
pin 782002.
rhone 2864006576

Copy to:

Virector of sainix Jelfare,
Govt. of Assam, wainik shawan,
Lachit Nagar, fo.se wno, /4 Ghy=~7.

Certificd to te true copy ’

advucate
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IN THE CENTRAL ADMIKISTRASTIVE T%IBUNA[ )
GUWAHATIBERTH™ =12

St h

IN THE MATTER OF O.A.289/200.,-5\‘ |

Shri Manabendra Saikia ......... Applicant” 5
Versus
Union of India & others. Respondents
| AND ‘

IN THE MATTER OF §' . ;‘g

Written statement of behalf of Respondents. | : 53’\\_?_] % '

The answering respondents respectfully SHEWETH : ‘ > Q
e

- Q9
1. That the answering respondent has gone through the copy of the 33
application filed and has understood the contents thereof. Save and except the
statements which have been specifically admitted herein below or those which
hare borne on records all other averments /allegations as made in the
application are herby emphatically denied and the applicant is put to the
strictest proof thereof.
2. That for the sake of brevity meticulous denial of each and every
allegation/statement made in the application has been avoided. However, the
answering respondent has confined replies to those points/averments of the
applicant which are found relevant for a proper decision on the matter.
3. That the application suffers from want of a valid cause of action, as will
be clear from submissions made below.
4. That the application suffers from wrong representation and lack of
understanding of the basic rules about recruitment of staff, which have been

meticulously followed at every stage in respect of the applicant’s case

5. FACTS OF THE CASE

The minimum qualifying marks in the written examinations conducted by

Rallway Recruitments Boards for various categones of post are as follows: -

1. Unreserved - 40 percent -~
2 Scheduled Caste and OBC — 30 percent -

3. Scheduled Tribes - 25 percent. '
LF A8 |

The authority in this regard is contained in Railway Board_"'s'Letter

No.99/E (RRB)/26/3 dated 29.10.03

A copy of Railway Board's letter dated 29/10/2003 is annexed and
marked as ANNEXURE-A.
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v Shri Manabendra Saikia, the applicant, who appeared as Ex-Serviceman for the

post of Apprentice Junior Engineer Gr. |l Bridge obtained 25.33 percent of marks in the
Written Examination. As his surname is ‘SAIkIA’, it was surmised that he belonged to
the Scheduled Tribe community as some persons with that surname claimed to belong
to that category. The applicant was accordingly called for verification of documents on
26.08.05.

Selection of candidates for verification of documents is provisional. This is
clearly indicated in the notice for publication of result for the written examination. The
result was declared on 03/08/05 specifically directing that “It may be noted that this

" result is provisional, subject to fulfilling all the eligibility conditions laid down in

the Employment Notice No.1/2004.” Copy of the result annexed as Annexure “B”.

At the time of verification it was seen that applicant was not a scheduled tribe

candidate but belonged to unreserved community for whom; the minimum

- qualifying mark in the Written Examination is 40 percent. In view of this, the

|| Zecepetle —

applicant could not be accommodated although he applied as ex-serviceman.
The position would have been otherwise if he were an ex-serviceman of the
Scheduled Tribe community, for whom the minimum qualifying mark in the
written examination is on 25 percent.

PARAWISE COMMENTS
6.1 That as regards paragraphs 4.1 to 4.6 the respondent has no remarks to offer

except to state that the statements made therein are part of the records and the
applicant is put to a strict proof of the same.

6.2 That as regards para 4.7 the respondent submits that the applicant was not
able to appreciate what the Chairman, Railway Recruitment Bard, Guwahati explained
at the time verification of documents. The Chairman took pains to explain that the
applicant was called for verification of documents on the premise that he belong to the
Scheduled Tribe community as some persons with the Surname SAIKIA belonged to
that community, for whom the minimum qualifying mark in the Written examination was
lower at 25 percent. As the marks obtained by the applicant in the written examination
was lower than the minimum qualifying mark required for the General candidates, he

e

could not be accommodated although he applied as an ex-serviceman. The averment;
\

that the applicant's case was not considered of flimsy grounds is trlw___,

e —————

6.3  That as regards para 4.8 and 4.9 the respondent submits that the question of
empanelment of the applicant did not arise in view of what has been explained at
paragraph 6.2 above. In this connection a copy of letter No.RRB/G/O.A. 289/05/MS
dated 20/12/2005 sent to the Director, Sainik Welfare, Govt. of Assam is annexed

herewith and marked as Annexure C.
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6.4 That as regards to the para 4.10 respondents deny allegation that the
applicant's registered letter was not accepted by the Railway Recruitment Board's.

The records of the Board's office shows that no such letter was produced for

~ acceptance by the postal authorities,

6.5 That as regards para 4.11 and 4.12 that respondent states that the position of

the applicant's status has been adequately explained in the forgoing paragraphs of this

written statement.

Al

In the circumstances explained in
the foregoing paras the respondent
begs to state that the application,
based as it is on a
misunderstanding of the merit of the
case, may be dismissed with the
costs.

And for this act of kindness the respondent as in duty bound shall ever pray.

VERIFICATION

1, Shri Jibon Jyoti Borah, son of Late Bidhan Chandra Borah, aged about 48

years and at present working as Chairman, Railway Recruitment Board, Guwahati do

hereby verify and solemnly affirm that the statements made in the paragraphs 1t0 6

are true to the best of my knowledge and information derived from records which |

believe to the true and the rest are my humble submissions before the Hon'ble

Tribunal

And | signed this verification on this the Sth Day of January 2006.

%@Dbn %(ﬁ/b /%AU’\'(

Signature
r’ m?
. . Chafrm:
Designation "~ .
o i v

Yooy Reerulr
§

Cessnhat— "
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Railwzes Recruitment Board :: G'ywahati S A
Station Road, Guwahatt - 781 001 | | B
T ".;_P-Qlopeq;q.’»m -2540815 . _
e, R S e ' a

J

.:v-s"'- N — -., V. »- . .
. Result of Written Exavaination for varions Categories of Em lovment Notice 14, 1/2004 L
) ~ On'the basis of their pé?formance'i'n the Written Exaimination, candidzies Bea}ﬁng,RoH Number as mentioned beiow, are provisionallyA found
eligible to be called for Verification of Documents and/or Viva-Voce, as indicated. It may be noted that this resultis provisional, subject to fulfilling of all

" elinihility cunditions Isid down in the Employment Notice No. 1/2004. ) 4 . . S

Roll Numbers are arraneed in ascending order (Last Seven Digits) and NOT jp order of Merit

Date of Written Examination - 30/01/2005

: Cat Ns. : 01 of Employment Nozice No. 112004 Name of Post : Law Assistant .
40103030 20109014 30100G:5 3010013 20100270 16100380 20100511 43100534 40100515 40100650 20100786 = 10100588 40100914 20100954
40101125 40101213 4010122 TOTAL = 17
Date of Viva-Voce : 06/09/2005 (MONDAY) ) .

2 Cat Nz @ 27 of Employment Notce No. 1/20¢4 Name of Post : Appr. Section Enginzer (Electrica) ' . : :
427071 22703028 22702CT 22700154 2270M178  TOTAL =75
‘Date of Documert Verification : 25082005 (FRIDAY) . ’ .

3 Cat Nc.: 30, 31, 32 & 33 ot Emczioyment-Notice No. 1/2004 Name of Post : Appr. Seczca Engineer (Bridge. Drawing, Works, P_Way) : .
13007035 13002042 23000074 . 130000&4( 23000108 43000116 13000123  £3000164 23000248 23000318 43000327 43063385 43000371 43000447
43000436 - 43052520 43000615 430006£% 43000672 13000573 3000723 <3000728 43000731 13000915 33100003." 13103030 33100054 23300079
13102228 13253055 23200123 2320017 <3200'1' 85 22200233 13200221 43200273  3320027% 23200298 21200299 43208386 - 23200421 23200454

22302128 TGTAL = 43 . —— - - s
/ Date of Documere Verification : 30/08/2005 (TUESDAY) B : b )
4 Cat Ne. : 37,38 & 35 of Employrment Notice No. 1/2004 Name of Post ICAppr. Sz=ion Enginzer (Diesel'Eiect, Diesel/Mech, Workshop) -

437077 43703088 13702127 33800047 13800001 42500005 13900059  -3500120 439001 82 23300245 TOTAL = 10-

- Date of Documere Verification $25%0872005 (FRIDAY) : ' = ¥ S :
5 Cat No.: 44 8 45 of Employment Notice No. 12004 . Name of Post : Appr. S==Zon Engineer (Signal. Telecom) . E ! i
» 14400022 14409027 14400175 14400227 . 14500291, 44400405 14400416 22400504 14400508 26200514 44400541 - 34400682
1203705 44402820 44400953 24500262, 24500271 - TOTAL =15 S _ w77
Date of Documerr Verification. 30/B2005 (TUESDAY) -~ R _ ' . oY
Date of Written Examination : 20/03/2005 . -~ -« - I i
-1 Cal No. : 25 of Employment Notee. No.'1/2004 *** Name of Post - Appr. Supervisor (7. Wzy) Y .
42500158 4250016 42500355, . 2250 42500625" "32500792 42500891  £3501023 22501075 42501099 42501355-/., 12501452

5 P C . E -

42502339 22502439 TOTAL =16 .cors = - . ,

. R el N I ”-
PPL. Jynior Enginesr Gr.AI ™) N
ST HE X i
3 : Appr. Junior Enginesr 3r.dI (Electrical) & - .
42800418 43800462 22800519 42500541 42800595 4280§‘1B
42800780 22800795 12800797 42800837 12800843 32800884 22800338
. ot M . ‘:: . . ,:_
4 Employment Noice No. 172004 Kame of Post : Appr. Jumiar Engineer Gr.d| (Bridge) : s
<30002< 42900035 22900154 42500280 42900370 22900410 13900636 22900806 42900874 .
: i VeriGication 26872005 : _ ,
. pa oD e T w e : hn\yvx 0‘1,-? M .
¢ 2L )
ot o> - ®
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Ca Ne. : 34, 35 & 36 of Employment Notice No. 1/2004 . Kame of Post : Appc Junior Enginieer Gr.-j (Wores, Drawing, P.Way) ‘
¢ 4320003 13400047 43400074 13400207  434002.}. 43400253 13400275 - 13400283 lesoozs.: >13400364 13400367 43400518 13400538 13400565 '
13426572 1340C€23 13400536 (33400657 13400727 13403757 43405832 43400942 3401034 43401044 23401091 23401114 13401117 43401142 !
42431251 43401233 © 43401300 43401305 43401311 43401335 43401382 33401391 43401401 13401548 13401544 23401647  1340167¢ 13401738 1
I3431ET0 43401884 43401828 43401922 13401534 23401637 ¥, 33401674 2340198C". 913402055 13402082 43402154 43402174 43402253  3%242259 oL t
23432230 13402322 43402328 43402369 43402735 23202449 '_123.402452 33¢025n;1’*;' 43402537 23402542 43402546 13402582 13402615 43402633 ] I
43472346 , 13402878 13402585 143402726 43402811 43402821 "1340285¢ 43402904 ." 43402966 - 23402983 43402990 43403052 2340313¢ 43203175

234535220 43463705 434633557 23403404 43403431 23403437 4340347 23403533 . 13403625 +3403640 43403548 43403653 23403835 23233923

43233562 13404575 23404035 13404063 43404333 45404138 23404287 43404285 33500055 33500146 13500755 33300258 23500320 13550406
- IIXCOSEE 43L0CE34 . 43500767 33500746 23500314 - 43dnnser. 335LTLTE 43500943 43600125 TOTAL = 121 . . .

D== of Docurrent Verification - Z7/08/200S (SATURDAY) ) . : - - ) S

Cz Nc. - 40,41, 42 & 43 of Employment-Hotice No. 1/20%¢ Rame of Post @ 2opr JEAI (CERW), Appr. Mechanc (Diesel/Mech & 'Diesel/Elect), App,. JE -ii (Workshop}

L£32635 1400C345 44003425 44000432 14000508 12070583 44000T3E 34000748 24000785 44000855 24000856 34000960 34000990 440501008

SECICIE 14001076 44001051 14001259 44004372 44003373 24D01LCZ 24001547 4200158g 14001728 44001516 44002000 44002122 32302153

2£XI222 14DCZ540 14052348 14002441 44002444 z T4DCZETI 24002678  <4002682 24002764 44002768 14002875 14002934 44002962

LeIIZHEE 24003020 44003027 14003260  440034:3 12003433 2400350F 14003775 24003758 24004021 44004186 44004487 14004538 44004614

TLTLEDY T L4QCLE3T 14D0LTLD 24004757 1400235k 22005312 £4005266  1200527¢ 24005327 44005418 14005468 44005520 44003558

4EEEE 14D0EETT 24005224 44005657 44005553 1 14005781 24005786 24005836 24005858 ;. 44005979 44006085 22506199

.

e

L : 140.€204 4ADLEZED 44002331 14006614 14005757 24002524 1400145 24007252 +4007268 14057401 44007452 24007478 440G7480
LALTITE 14DGTE2S 14007250 24007688 34007717  1400TE12 24007909 44100120 24300253 14300285 TOTAL = 108
Ca= of Documect Verification - 2870812005 (MONDAY) . ]
7 €z Nz 1 45 & 47 of Employme= Notice No. 172604 Nam= of Post - Anpe. Junior Sngineer Gr.-f (Telecom, Sig==i) ’ . .
2E30C220  54BIC4E0 44603422 44600591 44500373 PARILERD | 44BDITLZ 4600805 44600927 34500959 34501098 54601130 - 24601134 44700258 -
14736354 TOTAL = 15 ’ S T L :
C== of Document Verification : 30/08/2005 (TUESDAY) -
' Bat= of Written Examination : 27/03/2005 _ X
1 . Cx NT .28 4% of Employmert Notice No. 1/2004 = Nams of Post i ESM Gr-iil TCM 34l . '
T MK0TI3 14BOCTUZ- 14800353 34800964 34801058 - 2450172: 14BUI3ET 14802997 34803506 14803513 © 24803615 64804187 ; 44804281 14304575
< 4EST 44BOLTT2  44B050T5 44805232 44805458 Z4BOSTES  44B0SETE 24806092 _ 348D6256 24806359 44806603 ..14806705 1744806866 44506913 e
| 3LETTUSE 248CT217 44867217 44807335 44807544 14807TESS 24BOSCSZ 74808273  4480827¢ 14808352 44808371 24808443 1480849° 24335778
Lo PO ALECBELT  1480SCS5 248090S8 44809198  14805ec2 24EOSSSE  L4BOSTZE 24809886 42809890 14809965 44810096 14810147 44810207 44810295
. P : : 428233 14BICIST" T 14810435 44310485 44810543 L SEIET20 24B1II5T 44811052 ° £2811133 LLBI181 14891240~ - 14811461 54811897 - 128+1024
tods C o Co<- YRETISSS 44811SET . 14812335 ¥ 44812353 - 44812702 14812555, 34B12ETT 24812305 4812930  ££812938 ° 34812954 14813009 14813216 14813353
A S - 44EI321E 24813434 T 248134353 44813482 14813525 1248138257 £481338F 44813701 14813708 14813794 44814070 14814080 14814171 24814262
S o JLEIA298  44BIL3SE 14814435 44314540 24814718 FBILEZS  L4BISCZT 14815174 22000517 14900939 44902349 14902390 24902978 44932994
{ ] 2£3C34TE 44503576 24903718 24903816 - 44303851  14SGA0R) 41934112 4004408 44804407 TOTAL = 121 . ,
b o . Daeofooanax‘vaﬁaﬁon:nwzogs.msnnesom, o < T ]
i f Date of Written Examination : 03/94/2005, "~ | - ' . TR
N I 1 Ca& Na. 1 07 of Ezpioyment Nosice No. 112804 .. Name of Post - Primary Teacher (Sengali Medium) e
AN i 16790055 10700052 10700113 40700148 | 30700241 20700285  3070525¢ 30700270 10700271 +0700272 -40700312.."16700322 . 30700334 40706390
WA e o Y‘> ’o_.;_--7-.-wrmzs;_zfz‘V'-1o7m-2p02‘-‘:f'-,4o7~'6¢m‘b’g?‘a?;;.4__qmc?fd8¢}-’-‘4.o.zé&$§? 10700506 ©T 1070350F 10700521 20700530 20700593 10700595 10700622 . 1070072 20700780
?“.1' h @ﬁq ) 1070078Y " 40790854 - 40703861 ' 10769838 - 10700304 40700S50° - 10703017 10701020 46704041 10701052 10701115 10701147 30701151 20701198
Cog <7\ ~ 1.;2@%'55 40708252 30701235 © 19701354 10701380 10701403 10701435 20701517  4070154¢ 10701558 40701586 . 40701629 10701643 40701710 .
N\ o8 ome=ss oo T T TR -z N\ ' : . :
! Qv .,m«w:nnmsuoﬁomwsmmmmn
23 Cx Ma 1 08 of Employment Noce No. 112004 " Name of Post : Primary Teacher (dindi Medium) )
PR 10830116 10800382 10800513 10800 10800667 TOTAL = 5 .
‘ Dats' of Viva-Voce' g
& C Name of Post : Primary Teacher (Tetegu Medium) )<
N ) N (44
Ct.h:‘lOOfEmpEoymemﬂoﬁceNo.VZOM Name of Post : Primary Teacher (Tnglish Medium) I .
21000007 41000044 41000074 ._ 31000757 . 31000164 41000185 4100721 31000409 31000436 21000474 31000709 141000754 TOTAL = 12
Date of ¥z Voce - '03%09/2005 s . P P
« - ' Page No.: 2 - »:95/
P i t ] = r\%(\ 1 \\“ﬁ
N .
Zs
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Cz No. : 11 of Employment Kotice No. 1/2004  Kzme of Post : Primary Teacher (Assamese Medium). ' o0
11100285 41100373 1130CG3S7 21100502  41152355) 11100880 11100961 11101002 11104572 »1101081 21101082
11101766 1110{825 11131870 . 311021A6 14102486 11102501  TOTAL = 20 .
Gate of Viva-Voce's 12/032005 {(MONDAY) -
6 Cat No. : 13 of Employmerz Notice No. 1/2054  Xems: of Post : TGT (Bio Science - English Medium)
19300078 41300100 $13CC134 TOTAL = 3 . - .
'Dazte of Viva-Voce : 13052005 (TUESDAY). + - . 4 Lot
7 Cz. No. : 14 of Employmgm Nctice No. 172004 KNzre of F”ost : TGI (P_L;;re Science : gngllsh h}e&um) : . ::'., ' -
- NIL - .- . R Son T .
8 C:‘i_ﬁo. : 15 of Employmenc. Nctice No. 12004 Nzmz of Fost :'TGT“('.PQr.e“Science - A_ssarpeée 'M',édi-_xf._'.j i
19520001 21500038 215000S8 11500136 TL A0 = g . . - .

Dae of Viva-Voce : 12/08°20CS (TUESDAY)

9 Caz No. : 16 of Employmers Noatice' No. 172004
21300004 21600010 TCTAL =2
Uac o7 Viva-Voce : 130472005 (TUESDAY)

10 Caz. No. : 17 of Employmerz Mcce No. 1/2054

>
\
y
s
Q
T
o]
%
—~

- NiL -
11 Ca No. : 18 of Employmerx Mczice No. 112034 N si Post :
49872032 418700071 1120043 21800454 <

Date of Viva-Voce : 130%29C5 (TUESDAY) ¢

12 Caz No. : 22 of Employmer= Natce No. 1/2004 he:
32253079 322090140 1220073 L 42200742 L2
Dziz of Document Verificzsce : 26/08/2005 (FRIDAY -

13 Ca No.: 52 of Employmerz NoGce No. 172054 Neme of Post :
232035004 15200006 TCTAL =2
Date of Viva-Voce : 138082005 (TUESDAY)

14 Cat No. : 53 of Employmem Mctice No. 1/2034 KNzme of Post :
- NiL - :

15 Caw No. : 54 of E.rhploym.__b‘.cdce.No. 172024
- NIL - h S

16 Caw No. : 55 of Eriploymerz Ncdce No. 1/2004
15502¢32  TOTAL = 1 b &
Date of Viva-Voce : 13082005 {TUESDAY)
Date of Written Examination : 10/04/2005

1 rCa. No. : 03 of Employmenz Kadce No. 1/2004
10303124 TOTAL =1 .
Batz of Document VerificzSor: : 26/08/2005 (FRIDAY;

2 Ca Ko. : 05 of Employment Notice No. 1/2004 Nae of Post :
10500029 10500076 TOTAL =2
Date of Documert Verification - 26/08/2005 (FRIDAY)

3 Cat-No. : 12 of Employment Nctice N'g 172004 Name of Post :
41200018 11200054 ¢« TOTAL =2 ¢
Date of Viva-Voce : 13092005 (TUESDAY)

4 Ca& No. : 23 of Employment Notice No. 1/2004 Name of Post :
12300044 22300106  1230C143 42300242 12300243
Date 'of Document Verification :’28/08/2005 (FRIDAY) -

5 Ca No.: 24_of Employment Notice No. 1/2004 Name of Post :
42600152 22400160 42 TOTAL =3 | :
Datz of Document Vesification - ; 005 (FRIDAY) ¢

Nze of Post

Call letters are being dispatched by Registered Post to all the above candi
to be held at Office of the Railwray Reﬁ.ruitment Board, Station Road, Guwahati
in person to RRB,
ials. RRB, Guwahati will not be responsibile for any Postat;

er, hefshe may repoct

12 TOTAL = 3

: PT1 (32engali Medium)

32300244

: TGT (Pure Science - Bengali Midium) -

1 TCGT {Hindi - Bengali Medium)

TGT {MIL - Bengali Medium)

: Electicel Signzl Mainziner Gr.dl
42200232

4222101¢ 22201168 1220711 £2204232  TOTAL = 10

TCT - Drawing (Bengzali Medium!
‘;”,.".
2 P
TGT - Drawing (&gis“ﬁ‘ﬂsdﬂim:,

.

1 PTi (English Medium) O

. i

e
Extension Educator : »\) . pb 4

r

Radiographer Ge.dll

PGT (Education)

Chemical & Metalurgical Assistant Gr.d -
42300309 TOTAL = 7

Appr. Draftsman (Mechanical)

[ Page No: 3]

11101109 31101552

28\

-

\&>

21101742

dates individuaBy for appearing in the Document Verification / Viva-Voce,
- 781 001, Assam, indicating the date, place and reporting time. However, if
Guwahati as per the date(s) indicated, along with counterfol of the call letter
3ay or wrong delivery.
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While every care has been taken in preparing the above results, the Railwzy Recruitment Board, Guwahatl will not be responsible for any

typographncal error and (:eserves the right to rect¥y the errors and omissions, if any. &

3 .
Beware of unscrupulous persons who may- mlsguude candidates with false promises of ‘getting them selected for the job, on iilegal

consideration. Such persons-deserve to be handed oveﬁto the police. RRB, Guwzahati assures that evaluatxon/selecnon is fully compu‘teqzed and’

ts besed onty on merit of the candidate. . . © YT, a . .y
) ‘- . . * . . : ?'0'." " T
. . e RO AP
Tete: 02/08/2005. Chairman. RRB. Guwahati.
. e :
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. RAll WAY RECRUITMENT BOARD::GUWAI!AH
Ad SIA l 10\1 ROAD GUWAHATI-781001 LA

L.NO.RRB/G/OA/289/05/NS . Ddte—20/12/05 o

To

The Government of Assam
Directorate of Sainika Welfare
Sainik Bhawan, House No.74
Lachit Nagar, Guwahati.

Sub:- Recruitment in Railways through Railway. Recruitment Board, Guwahati.
)

Rel- Your Letter No.DSW.110$22823 dated-31/08/2005.

Sir,

#

In acknowledging your lcltcn under reference that on the basis of the performance
: v of the Written Examination, Shri Manabendra Saikia was called to attend the office of
L Chairman/RRB/GHY on 26/08/05 for verification of his original documents. He was
called for verification of documents on 26.08.2005 as Ex-Servicemen (ESM) category

presuming as a reserved community Scheduled Tribes (ST) candidate, being his surname

A is ‘SAIKIA’. It is mentioned that minimum qualifying marks in the writter ‘examination
- is different to the different communities as per Railway Boards guideline. ~

0 Total marks secured by the Shri Saikia in the written examination is 25.33 out of
100, as such he was found provisionally eligible to be called for venﬁcatlon of
documents as Ex-Serviceman Scheduled Tribes (ST) candldates

During verification of the ongmal documcnt, it has been found that he belongs to,

Ex-Serviceman and Unreserved (UR) community. But Shri Saikia could not even got
¥ ; minimum qualifying marks as Ex-serviceman/UR i.e. 35 out of 100, Shri Saikia could
fit . not be accommodated in the list of empanelment candidates against the post of Junior

Engineer-11/Bridge, Category No. 29 of Employment Notice No. 1/2004 earmarked for

/ ESM/UR. .
4}& .%Dclay in replying your letter is sincerely regretted.

Thanking you.

\ Yours Faithfully.

P AW T
. > \"
L L & WO : (R.K” Sonowal)

. A\\ Asst. Secrelary

For Chairman, RRB/Guwahati.
Copvto- -

‘ 1 APO/Legal Cell, NJF. Railway Maligaon, for informati please.: ’

Qs

. - 1 (RK. Sotowal)~
: Asst. Secrétary

For ChatrmanfR RB/Guv{ahatn

‘(w sl n .
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| 0.A.289/2005 N
\ Shri Manabendra Seikia — Applicant. ., Y
VIS — N

* N.F. Raitway and ors.---- Respondents:.,. 4.

| | IN THE MATTER OF =

- A Rejoinder filed by applicant iy OA 289/05™."
agaimst the written  statement filed by the.’,
Respondents.

J, Shri Manabendra Saikia, S/o Shri Bolen Saikia the applicant of OA.

No. 289/05 pending before this Hon’ble Tribunal which is pending. for.

disposal and in the meantime Respondents had filed written statements, now = "

] am again preferring this Rejoinder in my application in OA. No. 289/05 as.

follows:

\‘ 1) Tha!, the applicemt is an Ex-serviceman retired from Indian Air
Force and in this regard documents had already been annexed
alongwith the application. |

2) - That, the Respondent No. 3, Chairman Railway Recruitment
Board, Guwshati had published an advertisement ~vide
Employment Notice No. 0] of 2004 for filling up various posts
including the post of Appr. Junior Engineer Gr. 11 (Bridge) for total

15 vacancies out of which one is kept reserved for Ex-servicemen.

And accordingly the applicant had applied for the said post.as an™ _;:
Fx-serviceman and got admit card for appesring in.the wrtten |
examination. ’ i

3)  That, the applicant had clearly apph'ed for the said post as an Ex- .-
serviceman, the definition of Fx-semcema:n has clearly explained™

——

m employment Notice No. 0] of 2004 as follows:




5. EX-SERVICEMAN

5.). This employment Notice contgins vacencies reserved for ex-

serviceman irrespective of theit community.

It clearly understood that the vacancies for Rx-serviceman reserved

without any further reservation of community, it means there can not be
any caste like SC, ST, OBC eto. for ex-serviceman. Employment Notice
NO. 01 of 2004 has already been annexed as Anmexure NO. 3 to the OA
No. 289/03. |

4)

3)

Thet, the applicant had appeared for written exanunation, for
aforessid post 85 an ex-serviceman and wcordingly result was
published wherein the applicant is found eligible.

And it s stated herein that in aforesaid result it is clearly
mentioned that “RRB, Guwshati assures that evaluation/selection
is fully computerized and is based only on merit of the candidate. ™
the result sheet of the written examination has already been
annexed as Annexure NO, 5 to the OA NO. 289/05.

That, in wﬁtten' statement the answering respondents has stated
that the applicant is not & Schedule Tribe candidate but belongs to
unreserved community, as such applicant has not obtained
qualifying, marks. And the position would have been otherwise if
he were an ex-serviceman of the Schedule Tnbe community, for

whom minimum qualifying marks is on written examingtion is
25%.

T2

But the applicant has strongly denied the statement of

the respondent as the applicant has applied for the yeserved post as
an ex-serviceman, not as an ex-serviceman of Schedule Tribe or
any other community. Moreover in advertisement it 18 clearly
mentioned that vacancies reserved for ex-serviceman irrespective
of their any community. Thereby statements of the respondents are
very much vague and unjustified.



6)

7

8)

9)

That, in written statement the answering respondent has stated that
the result has been declared showing passed the applicant due to
his sur name “Saikia” belonged to Schedule Tribe Community.

But in present case it is stated that the entire process of

selection/evolution is fully computerized and it based only in the

merit of the candidate, as such the respondents_,mEfe,, cannot
presume that the applicant is Schedule Tnbe, as such the. grounds
shown by the respondents are not tenable in the eye of law. .

respondents showing the applicant as passed, now the same
authority cannot deviate the same which is barred by Estoppel.

That considering the asbove fact, statement made in wntten

statement by the answering respondents are totally false, vague,
without any material evidence, as such same cannot conobomted?
in the eye of law.
That this‘choinder has been made for ends of justice.
Jt is, therefore, prayed that Your Lordship
would be graciously pleased to except this

Rejoinder and considering the .mernt of

That it is stated herein that once the result is declared by the _

Orginal Application as well as Rejoinder,

the prayer of the applicant may be allowed .

with cost.
For this act of kindness your applicant shall
pray forever.

viveneeee s, Venfication.
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1)
2)

VERIFICATION

1, Shri Manabendra Saikia, S/o Shri. Bolen Ch. Satkia,

aged about 4] years, resident of village Raidongis, P.O:- Aibheti,
' P.S:- Jajori, Dist: Nagaon, Assam. do hereby state and verify o

© follows: -

That 1 am the applicant and fully aware about the facts and

circumstances of this case as such J am.fully competent to sign

this verification.

That the statement made in pares 7, 8 & 9 are true to. my

kndwledge.. And those made in paras 1,2, 3.4, 5 &6 wetrueto.
my information as derived from records and rest are humble

submission.

1 sign this verification on this 2l Day. of January,
2006 at Guwahati. -

\f‘w gmdhar /9@3\62\)



